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it of Rs, 74 lakhs on Capital account,
-which will be covered by the revenue
surplus of Rs. 77 lakhs.

6. The State Plan Outlay this year is
estimated at Rs, 150.96 crores to be
financed to the extent of Rs. 87.50
crores by Central assistance and of Rs.
3.50 crores by the Electricity Board out
of its own resources. Nex year’s Budget
includes a provision of Rs. 143.54 crores
for the State Plan Outlay, the Central
assistance being Rs. 75.60 crores and
the internal resources of the
‘State Electricity Board, Rs, 7.35 crores.
In addition, the centrally sponsored
schemes account for a provision of
Rs. 11.25 crores next year, as against
Rs. 10.74 crores this year, thus giving
a total Plan provision of Rs. 154.79
crores next year as against Rs. 161.70
-crores this year. I might add that though
the provision for loans for agricultural
purposes will be Rs. 6.48 crores less
next year, the overall investment in this
vital sector will not be affected, because
of the expanding rural credit program-
me of the Cooperative sector as well as
the credit likely to be advanced by
scheduled banks. The Land Mortgage
Bank will extend its activities to 41 dis-
tricts next year as against 25 this lear.
Nevertheless, it would be open to tho
State Government to consider the ques-
tion of augmentation of outlays, if
necessary, after ensuring that more re-
sources are mobilised for covering the
additional expenditure.
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MR. SPEAKER : When the budget
is placed before the House there will be
discussion. Then he can discuss the
whole of it and ask for any information

‘he requires. After all, the discussion is
only for eliciting information,

e T (50) : s e,
TN TR I F FarE ¥ FAE |

HEW WD © WX TLH gRW, At
AT TS | :

—————

L16LSS/68—6

PHALGUNA 24, 1889 (S4KA)

U.P. Budget 752

1968-69
12.26 hrs.

GENERAL BUDGET—GENERAL
DISCUSSION~—con:d.

SHRI HEM BARUA (Mangaldai) :
When is the Finance Minister replying ?

MR. SPEAEKR : 1 think it will be
about 2.30 or 2.45 p.m, depending upon
the time taken by hon. Members Some
of the parties have still some time left
The Congress Party has one hour. I
think the Minister needs that time.
Therefore, there will not be many
speakers from that side. There are some
other parties which have 9 minutes,
5 minutes etc. The Jan Sangh has got
16 minutes. The Communists have got
9 minutes and Shri Banerjee is speak-
ing. SSP has 13 minutes and Shri
Gunanand Thakur is speaking. Com-
munist Marxists have got 16 minutes
and Shri Ganesh Ghosh is speaking.
Therefore, I will finish these and then
call the Minister. Now, Shri Kunte may
continue his speech. I think he has
taken some time.

SHRI DATTATRAYA KUNTE
(Kolaba): I have not taken even onec
minute.

MR. SPEAKER : Perhaps he was
only called. Now let him continue.

SHRI KAMALNAYAN BAJAJ rose.

MR. SPEAKER : There are 25
names from the Congress Party with
me. His is the 10th or 11th.

SHRI KAMALNAYAN BAJA)
(Wardha): 1 have been waiting for the
last three days.

MR. SPEAKER : I will have to give
time to all the parties and regulate the
business of the House. Now, Shr

Kunte.

SHRI DATTATRAYA KUNTE : By
now many hon. Members have said
what are the special features of the
budget, if any or how featureless it is.
Therefore, without saying anything in
general, T would like to refer to certain
broad points, S
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[MR. DEPUTY-SPEAKER in the Chair]

The Finance Minister has in one part,
tried to raise certain additional reve-
nues by raising the postal rates and
other duties and, on the other side, he
has left a gap of Rs. 290 crores un-
covered. As far as the taxes that hc
is raising are concerned, the postal levies
are of a type which is going to be very
harmful to the poor village people in
many respects. The increase in postal
rates, especially so far as postcards are
concerned, is really unnecessary and
has been forced on us only because the
postal and tclegraph departments are not
trying to bring about economies. Also,
whenever they open new post offices ex-
cepting them to be self-supporting and
not incurring any losses is also not quite
correct. Therefore, instead of raising
the levy on postcards, it is really neces-
sary that he pulls up the postal depart-
ment to economise and give the same
service within the present schedule.

Then there is on levy which he has
increased and that is with regard to
newspapers that are being sent by post.
As bhe knows very well, as far as big
newspapers are concerned, they are dis-
tributed mainly by hand. Therefore,
they are not going to be affected very
much by this levy. It is the small news-
papers, specially the district newspapers
that are mainly sent by post to the sub-
scribers. Under these circumstances,
when he is trying to raise the levy on
these newspapers he is causing harm to
the process of democracy going deeper
as well as to the local people trying to
voice their viewpoints, Therefore, he
ought to consider this levy from this
angle rather than trying to raise a few
lakhs out of this levy.

Then, he might think that tobacco is
just a waste and, therefore, there is
nothing wrong in it being taxed. The
poor agriculturist or poor villager who
usually goes to his field, when he has no
occupation and sits in his house, he has
nothing to fall back upon but to chew
a little tobacco. One really does not
know whether the Finance Minister
wants to tax such people still further and
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make it inconvenient for them to eajoy
that little pleasure from this tobacco.

As regards the gap that is left, he has
not indicated how he wants to il it.
Does he want to fill it by printing more
notes at the Government of India press
and thereby let loose more money in
the market and then leave it to the mar--
ket to raise the price on goods and other
things as and when it suits people ? Be-
cause, then the prices will not go up
only to the tune of the additional notes
that he will print but the price of every
commodity will go up higher and higher
and, therefore, there will be much more
inflation. On the other hand, if he is
going to come to this House for raising
more taxation in November, than also-
he is going to touch the pocket of the
poor tax-payer. If he is going to touch
the pocket of the poor tax-payer for
something good or essential, then the
tax-payer would not be grudging. But
the Finance Minister is trying to raise
these taxes in order just to run the
machine.

Yesterday we heard the Minister of
State for Finance trying to tell us that
the expenditure of running the Govern-
ment has not gone up very much. As
a matter of fact, he quoted figures, try-
ing to show that the percentage has gone
down. But when he was giving the per-
centages he was trying to delude or mis-
lead the House, because the percentage
has gone down only because the
revenue has steeply gone up. If the
percentage has come down only by 3, 4
or 6 per cent, then it has got to be ac-
cepted that the cost of running the Gov-
ernment today is much more than the
State could afford or the poor agricultu-
rist or villager could afford.

While on the question of administra-
tive expenditure, he was trying to make
out a case that nobody could be in
favour of retrenchment. Well, if there
are Government servants who are not
doing their job properly, it is necessary
that they ought to be retrenched. The
productivity test has to be applied and
it has got to be found out whether all
the Government servants are gain-
fully employed all the time, 6 bours or
8 hours, whatever it is. In my view,
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there is pleaty of scope for retrench-
ment. If we look at the year by year
rise in the number of Government em-
ployees, it will be very clear that not
only in the categories of peons, class 3
and class 2 employees but even in the
higher echelons, Secretaries, Additional
Secretaries and Deputy Secretaries, there
is scope for retrenchment or reduc-
tion. Really speaking, Government
ought to be very keen in making re-
trenchment, not for the sake of retrench-
ment but so that the offices will func-
tion much better. As a matter of fact,
if there could be no other remedy, he
could as well fall on the remedy of the
Madhya Pradesh Government, by bring-
ing the age of rctirement down to 55
and not fill up those vacancies. Really
speaking, for five years there should be
a plan for making reduction in employ-
ment at the rate of 10 per cent per
annum,

When I am saying this, I do under-
stand and appreciate the situation in the
country, that therc is already plenty of
unemployment. But this is not the way
of providing employment to people. If
he wants to provide employment, he
ought to provide employment in a man-
ner whereby people would be doing good
honest service and they will be gain-
fully employed. As a matter of fact, 1
am going to make a grievance that he
is not providing sufficicnt employment.

The other day he was asked a ques-
tion as to how he is utilising the finances
that he is receiving from the LIC. He
refused or declined to disclose how he
was investing those funds. It is not very
material whether he discloses it or not.
But as long as he is only buying shares
of certain concerns, what is he doing”
By buying those shares he is releasing
the money to those shareholders whose
shares he has purchased to spend it any
way they like. He is not using that
money very gainfully. Government
might be getting control over certain or-
ganisations and certain companies. But
that is not the only objective. If he
were to use this money more gainfully.
for instance in building activity, when
cities and even villages and slums re-
quire housing, when it is necessary that
satellite towns are built, it will give em-
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ployment for a number of people, in-
chuding the engineers and others. There-
by, he will have increased and work
potential in the country and there will
be people who are gainfully employed
and, therefore, they would be prepared
to pay taxes which he wants to collect
from them. The colossal unemploy-
ment in the country really requires that
the State does not run merely by carry-
ing on administration but by creating
opportunities of labour for persons in
different places. It has happened in
other Western countries. For instance,
when Hitlar came to power, when the
armament built-up was taken in hand,
the armament built-up might be wrong,
and was wrong, but all the same it was
good in this respect it gave employment
to many persons. Well, I am not asking
him to build up armament of the coun-
try. But he ought to open new works
where annually quite a few crores of
rupees would be spent and it will enable
people to be gainfully employed and
about the L.I.C. funds which come to
him to be invested, T should believe
this is one of the good things on which
the LIC. funds ought to be invested
rather than try to control certain indus-
tries or industrial undertakings.

Coming to another question, we are
in the 21st year of Independence and
this is the 31Ist year since in the year
1937 the provisional autonomy came
into force. Even today, in this country,
there are thousands of villages which
have not good drinking water. Is it not
the responsibility of the Government
to see that the Central Government or
the State Government do provide suffi-
cient drinking water to all the villages
rather than make them wait for so long?
He might argue that in the past there
were occasions where even States like
Rajasthan have returned the money
allotted to them for this purpose. If
he finds that the States are not dis-
charging their responsibility, as he has
done in the case of food, he should then
directly take it upon himself to see that
every village is supplied drinking water
and the promise that was made as early
as 1937-38 is fulfilled. I might cite an
instance when the then chief Minister
of the Bombay State, Mr. B. G. Kher,
went round my constituency then made
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[Shri Dattatraya Kunte]
a promise to my constituents that within
three years, he will see that every village
in the State of Bombay then
would have sufficient drinking water. 30
years have passed, Mr. Kher is, unfor-
tunately, no more and here we are in
the 21st year of Independence and yet
there are people, there are villages, who
have not just sufficient drinking water.
Is the Central Government not responsi-
ble for it ? Does it not owe any res-
ponsibility to the common man ? May
1 tell the House that the total expendi-
ture for these plans, as the Planning
Commission has shown, is not going to
be more than what is going to be sunk
down in the sink of Bokaro ? Whether
the Bokaro Steel Plant is required at
this stage or not for producing a certain
few steel flats, as the hon. Deputy Fi-
nance Minister pointed out yesterday,
this country can afford to spent Rs. 1000
crores on Bokaro but, when it comes to
provide millions of the dumb people in
the country with drinking water, well,
it is no concern of the Government. He
wanted to save, according to him, annu-
ally foreign exchange worth Rs. §0
crores. They have thrown down all the
foreign exchange that we had, all the
reserve that we had, down the sink all
these years. Now, he says that we will
save foreign exchange rather than pro-
vide drinking water to these dump teem-
ing millions in the villages and the coun-
tryside

Sir, these are the main aspects from
which a Government is judged, not from
the army which it maintains, not from
the huge buildings that it builds. We
are told that, at present, what is being
done is flats are being built, residential
accommodation is being built and all
that. But these are the real aspects. It
is the common man in this country who
is demanding of this Government
whether the Government is, at all, going
to provide employment. Whenever this
Government raises wages either through
wage board or through dearness allow-
ance, what is it doing ? It is creating
disparity between the village, the un-
employment or the partially employed
villager, and with his meagre income,
he becomes poorer still. This is the
question this Government has to decide
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and I should really believe that the bon.
Finance Miniser ought to be bold enough
to put these matters in the forefront of
his effort.

SHRI S. M. BANERIJEE (Kanpur) :
Mr. Deputy-Speaker, Sir, right in the
beginning, after hearing from the other
members—because I could not hear his
budget speech; I went out—when some-
body asked me as to what was my com-
ment about the budget, I said, ‘It is a
bundle of hollow promises and a stink-
ing birthday gift to the nation’. I pur-
posely used the word ‘stinking’ becausc
we expected that some relief would be
given to the common man, but unfortu-
nately so many taxes have been levied.
He has levied a tax even on confection-
aries, Z.e., taxing the small baby; I have
never heard of this; no country in the
world has ever taxed chocolate or lozenge
which is supposed to be baby's food.
The hon. Finance Minister may be aller-
gic to chocolates and lozenges, but that
does not mean that these are not needed
for the children. When sugar is being
sold in the open market at Rs, 4 per
kilo, and at some places even at Rs.
4.15 or Rs. 420 or even Rs. 4.25,
naturally sweets like chocolates and
lozenges have to be bought to be given
to children.

Another tax that has been levied is
on postcard. The price of postcard has
been raised. The Education Minister
is already trying his best to see that our
countrymen become illiterate, and with
the rise in the price of postcard, from
6 Paise to 10 Paise, I think, literacy will
come to an end. Nobody would like
to write a postcard except with the bear-
ing ‘Members of Parliament’.

Coming to deficit financing, Mr. K. C.
Pant and Dr. V. K. R. V. Rao waxed
eloquent defending the deficit financing
and they said that unless we reduced
the developmental expenses or levied
more taxes, deficit financing was a
‘must’. I remember, in this House, cer-
tain solemn promises were made by the
hon. Finance Minister about two things:
one was on devaluation; when there
was a question whether there was going
to be another devaluation, he replied
that, as long as he was the Finance
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Mihnister, that would not happen; and
the other promise was about deficit
financing; I remember his promise, his
assurance, though it was not as cate-
gorical as it was in the case of devalua-
tion, that he would not resort to deficit
financing. Because of this, when in Sep-
tember 1967 we met him to discuss the
question of dearness allowance, we en-
tered into a compromise with him that
the increase of dearness allowance for
six months should be deposited in the
Provident Fund—just to help him in
mobilising the resources for the success
of the various plans—and six months’
allowance should be paid in cash. We
told this to the Finance Minister and
we appreciated his wishful thinking that
he would be able to hold the price line
or check it at a reasonable limit. But
we knew the class character of this
Government whom they represent and
the tall talk of socialism but practising
capitalism in the country. We knew
that this was bound to be a failure. My
apprebension was correct. I was not
prophesying at that time, but now I feel
that this country is also on the brink
of liquidation.

We were aiming towards a welfare
State, but to-day after this budget I
have come to the conclusion that it is
not a welfare State, it is going to be a
farewell State. That is my conclusion.

How can we avoid deficit financing?
Mr. Pant has not touched those Points :
how the income-tax arrears which stood
at Rs. 376 crores in 1965 to-day stand
at Rs. 550 crores. Now what about
nationalisation of banks ? A prostituion
of socialism is being practised in the
name of having social control on banks.
By this they can hoodwink their own
Party and some men in the country but
not all men; they know what social con-
trol means. This is a deviation from
their tall talks, for their hollow promises
made either to the nation or to the All
India Congress Committee or in this
particular House. We, therefore, de-
mand that on the question of deficit
financing when the Finance Minister has
failed and is resorting to deficit financ-
ing despite the taxation, it clearly
means, Sir, that the counfry can equally
be run by the General Manager of Nasik
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Printing Press. We do not need any
Finance Minister in this country and he
should resign peacefully and gracefully
and cease to work. He has failed to
mobilise the resources in the country
and he is still taxing the poor and re-
sorting to deficit financing. Sir, it is
high time that a man of his character
should resign peacefully and quit grace-
fully.

AN HON. MEMBER : Will the
hon. Member accept that post ?
SHRI S. M. BANERJEE : I am not

capable for that post.

Even about the nationalisation of gene-
ral insurance and import and export trade
we have not been able to do anything.
Sir, I give a bright instance. A lot has
been said about experimenting in the
country to check the economy: Have
retrenchment, sack the poor Class I
employees, revert them, give defence
orders to the private sector and there
should be retrenchment in Defence.
What is happening ? Sir, I give a bright
instance. A new factory is being set up
by STC for manufacturing shoes for ex-
port at Rae Bareli, the constituency of
the hon. Prime Minister. You, know, Sir,
Rea Bareli is not a leather centre at
all. It is being set up at the cost of the
British India Corporation, at the cost of
an established factory of 50 or 60 years
standing in Kanpur, all just to please the
Prime Minister. Is that economy ?
Rs. 2% crores will be spent in Rae Bareli
whereas by spending only Rs. 50 or 60
lakhs they can take it over and run it
as their own concern. I put this ques-
tion to the hon. Finance Mimister : is
this the economy? Prime Minister's
constiuency has to be nursed at the cost
of us, at the cost of the nation. It is a
shame, Sir, and it is a sad commentary
of our socialism.

I demand as the first thing that there
should be mno increase in the prices of
postcard. There should be no excise
duty on confectionery and those taxes
which have been levied and which result
in more prices of the various commodi-
ties and hit the consumer should be
withdrawn.

I have demanded of the Finance
Mimister his resignation, not because I
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am allergic to him. 1 like him for his
integrity, for his honesty, but we want
a Finance Minister who can mobilise the
resources not by taxing the poor but by
taking money from others, those black-
marketeers and hoarders who-are actually
ruining the country. I, therefore, de-
mand, Sir, that he should beware of the
man eater and if he is not able to tame
the man-eater, it is better he resigned
his post and quit gracefully.

MR. DEPUTY-SPEAKER : Mr. Sri-
nibas Misra. You have only 9 minutes.

SHRI SRINIBAS MISRA (Cuttack):
No, Sir. Just now the Speaker read out
that I will have 15 minutes.

MR. DEPUTY-SPEAKER : 1 have
got the record. No argument please.
Only 9 minutes you can have,

SHRI SRINIBAS MISRA : After all
this long discussion and after gomg
through the Budget, it appears that it is
equally unrealistic, equally in the air
and without any direction. It appears
that the Finance Minister is living in a
world, is living in an India that s
peopled by only businessmen and in-
come-tax payers.

As in the story of the King's Sons,
the Minister’s sons and the business-
man’s sons getting all the benefits—all
the relief that the Finance Minister has
sought to give is given to these people
and not to the common man. All the
tax that is to be paid has to be borne
by the common man in the shape of
payment of excise duties and corpora-
tion taxes which are passed on to them.
It is realist'c in one sense only. The
Finance Minister has been realistic in
patching up the lacuma or the gaps in
certain places. He has taken out some
money from somewhere and put it in
other places. That is the only realistic
aspect for which the Finance Minister
must have laboured very hard. My
sympathies are with him. But that can
give on credit to the Budget. It is of
course anothet realistic aspect, that the
Finance M nister has not claimed any
socialistic pattern in this budget. It is
neither socialistic nor capitalistic. It is
just the budget of the type of a harassed
budget in a dilapitated household when
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one just pays his taxes, without trying
to manage the expemses. No direction
is given. It will be seen that a good
proportion of the tax income is speat on
our Defence expenditure, civil expendi-
ture and miscellaneous. So far ag im-
provement is concerned, nothing is left
for improvement. For transport only
half per cent of the tax revenue is spent.
For public works it is 1.5 per cent and
for River schemes it is 0.01 per cent.
This is how the developmental expendi-
ture is mct from finance. I will come
to this particular aspect later on. In
this state of affairs regarding our income,
for developmental expenditure we have
only to depend upon every pie that is
put into our begging bowl by others.

Coming to the defence  expenditure,
nobody can say that it is not necessary.
It is better that our defence should be
strengthened. But what have we done ?
It is most lopsided. We are talking of
the proliferation or non-proliferation
treaty. We have taken really a stand
which is defeating our role as a nom-
aligned nation. We don’t want to sign
this non-proliferation treaty although
it comes from both the big or super
powers. It is alleged that they are pul-
ling us to both sides. We have taken
such a stand. But what steps have we
taken to increase the possibility of our
nuclear improvement? This Budget
does not show any indication or any
such attempt made by the Government.
And it is to-be admitted for the budget
that there is much scope for economy in
the defence expenditure, without affec-
ting its effectiveness.

Regarding income, the Finance Minis-
ter has stated that the public sectors
have not been able to do much and con-
tribute much. Rather there is this Rs.
41 crores loss which is being paid on
that account, It is for the Finance
Minister to think very seriously whether
all the expenditure that has been jncur-
red in the public sector is being well-
utilised. I don’t suggest it for a moment
that public sector should be abandoned;
that is fantastic; but I wh:uld bl?y that
necessary economy in the public sector
expenditure must be enforced. Oanly
recently the Anoual Report of the
Hindustan Photo-films Corporation re-
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vealed that year after year deficits and
losses are piling up. Similar is also the
«case with Hindustan Steel. In all these
three big steel factories there is top-
heavy administration. At the same time
when the labourers come for an increase
in wages the Finance Minister says ‘No,
I have no money’. When the question
of improvement of service conditions of
the labourers comes up, everybody in
the management says that there is no
money. But for appointing high-paid
officials, somehow money is found, and
the consequence is loss to the public
-sector undertakings.

So far as development expenditure is
concemed, in the present state of our
finances, it is natural that we have to
-depend upon others because we have no
money for the purpose, For jnstance,
there is PL480, and there is also an-
.other PL with some other number, and
there is aid or loan from other countries.
A long list of these donors and creditors
of this poor country is there.

1 would submit that whatever eco-
nomy we may cffect in other spheres of
-expenditure, it is nccessary that develop-
ment expenditure in the matter of edu-
cation and health must not be affected.
If we neglect health and education, then
the mental standard of the country
deteriorate and it cannot be recouped
within a cneration it may take some
generations to recoup it. These big pro-
jects may wait for five years or ten
-years, but when once the younger gene-
ration deteriorates and it is not looked
after properly, it may take generations
to make that up. The budget discloses
no indication of any attempt on the
‘part of Government to look to this as-
‘pect of the matter.

You will also find that education does
not find any mention in the budget
-speech of the Finance Minister, nor does
health. All attempts regarding health
"have been confined inside the loop and
except the loop there is nothing else in
.regard to health.

Reference has been made in this
‘House in the course of the budget dis-
-cussion to the fact that drinking water

has been a problem in this country and
ryet for the last twenty years nothing has
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been done to fulfil this need of the
people, There are places where there
have been no wells for miles together.
Would it not be in the interests of the
country and would it not be the duty of
the Government to start a crash pro-
gramme for supplying drinking water to
all the areas in this country even by
construction of wells ?

Regarding grants to the States, no uni-
form policy has been followed in this
regard. A backward State like Orissa is
not on a par with other developed States.
And yet what has been done im the
matter of grants? The grants to the
States have been influenced by policies
other than equity. The results is that
the imbalance between State and State
has increased. This imbalance has also
increased due to the holiday in the Plan,
Because of the Plan holiday, the States
have gone their own way since the Cen-
tre has not financed them. Therefore,
the imbalance has further increased.

Regarding irrigation, there have been
proposals from the Government of Orissa
for grant of money to finalise some
major irrigation projects. If that money
is sanctioned, the State of Orissa would
be in a position at least to keep the
eastern region of India free from famine.
But that has not been done. The recent
cyclone, floods and drought in Orissa
have converted the State from a surplus
State into a deficit State so far as food-
grains are concerned. No permanent
step has been sought to be taken in this
regard.

MR. DEPUTY-SPEAKER : The hon.
Member was entitled only to 9 minutes.
He has already taken about 10 minutes.
Now he must conclude, When one party
puts up two speakers, it is very
to give more time to both of them.

Now, Shri Shiva Chandika Prasad.
He should conclude in just two minutes.
After that, I want to adjourn the House.
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FY FrEAfawar ¥ 9 2 AT 98 srwfeaa
9T 93QT TTAAT & | WWAIG qS€4l &7
se g fr @ 1947 & fadw 7 @«
g Ag) Y €Y afew 9@ T smw
Fwegel SR SemEr &1 dar fear
-t @I IFW AT 200 ST F wEA
AWM A qE AT, GEE FY, T
T T FH T T | FAY &
A g Faeit # geafuar ¥ o, oF
FRETEl 1 gEwwET | I N ggg Afa
AT quadlg AeEel ¥ qw owwfa
Y F FIT WAL FAT | e g F
Y FgAT 92qT § % gATO 9T By
fF Wiy eaar o § sl
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QT & 99 W A Y 9f §, Fadawd
e W & off f=, e, sowm,
TR, {faErn, SR SR freigR
anfz afs wardfiaar saw & aga st
% 3R W 5 2w Y v & fag
dw, wifewm 92 § s9F g W
#iT far a1, st s afeem s
f, sAfaai AW H @ T
& fram qgm w2 & & AR agi
T ey g2 & 9w ax fafire e
T F 92 Fwiaww # e 7 @
F1 e |

3fF o 9 aar @ § afaw 4
TG Y FHTT FL @I |

TG ¥ AT § v Aqrany-
FIOT A AT ST fFAT & 38 79 AW
a7 g AfF & 3 @ § W
FER ¥ a4 yawg e § oA
g™ T SRR @ 9 T8
T I fr ag S Amwws  gHER
F1 farmfeag % 1

i g e Wi g g
fa & W, wmEw R W dEd A
T &, = A= Afeal #v aig ¥ gA
oo #1 @1 fagred femr aaf @t
£ ¥ 39 F Frvwr 39 fegen ¥ s
& faen ofwwg =@, 3T @ifaw o=
AN TR WL, T LT
T £ safan § @R § g fF oA
1 9l agrEar £ JfE |

if o it ¢ aferg % g fr
T SIS FT AT T 9T @A FT AT-
ﬂﬁﬂﬁﬂm:

IR WEAR © T ARG TG
AT #% |

»it wfezer wavg - Fa=rd A sqaeT
w7 % faw & ¥ 7 oifegrie & au
ot & i €Y o o iy & g forvey -
w1q AT I A TN AAAT T B¢
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FTIOF FTATAT 7E G TR AV § AFAT
ﬁﬂmm%mm
SN ¥ 1oooma’a%
fag 3 1 s FX afs T &
srqrme feafa o @ & a9 &% )
4f T Fwm 7 { Tafae ay &
1 gwved 93 v far ama

13.05 Hrs.

The Lok Sabha adjourned for Lunch
till Fourteen of the Clock.

The Lok Sabha re-assembled af‘er
Lunch at five minutes past Fourteen of
the Clock.

[MR. DEPUTY-SPEAKER in the Chair]

GENERAL BUDGET—GENERAL
DISCUSSION—Concld.

ot RETATT ST (FFIAT) © IqTEARA
AT WA, AT A T AR A
faa "ot o 97 fegw & Sudew &
Wy Fw wodf §ag g smafq
F| g2 I fF I QT o F A=
F g qeT £ 2 f aursEe ane,
AR AT, I F ATET a9 A
Fwnes #4911 afz F5% § ¥7 9 faw
& AT T qg TAQAT FT a9 A Al
Wd &7 a7 WS SAFT ATHIT
arY | AfET aEY qUAT AE, g6
AT vF T A 7 A FT A
oy iy oM & oY% W #Y 50 AT
AT F ATT FE AT gaedT FT
fow atg ¥ 9w geiafaat &1 a9 ger
a1, A e F & ag w9 9 g
I a@ & T a1 W gAY A
FaT Z « F e F@r o7 fF g
ey et Y, St araX WY o o W
F weft Fofue wEE Y foafq &
TEAT AR €, T § F 6 a1 F TAET
F AR ¥ 7GA T, AT Y TR TR
Y WY 3T, A ST A Fgfa § que
Y 9 0 1 AT IF 200 FAT
o d aE A fafe &Y st dmw+

g F fard | A Y fafesa farma
g fFamw A @ w9 a9 290 T
Toffma s § omar AR S &
& & a1 fae Wl S § ag g
T ¥ E T H AT

ArEay Rt #1 2W AT agr
SN T T(@ AU | AN A WA
#1997 71 7% & R 39 U T o
gf, @ Tk & § afg ef,
afet qar 2t fF 99 ST #1 qear
e SmuR T | T A e
o 7 frar @ W faw
HAY ST 7 59 A #7941 % § fF Ag
s3FAT RATEA & fag &1 o 2w
# 85 Sfqwa oFr Gt 9% AT AT
frafg @ & g wewi 7 afg oW
39 a1 et 7 faw 10 ar 15 wfowa
AR G FW § AT G ¥ g7 A
v FT G §—Forg W F 85 wiawa
AW & W Shew fEl s@
g 39 * fag ¥a9 53 FAT =97 &
Ffad AT @ E 1 oo o fEw
F g, O IR T @ § AT R
qR far & | o« arfar & o€ Y 77
fear f& g SoRe @ W@ AR
fow @@ aifenr =€ g€ 9@ aC #¢
fean fF srvrer €1, ag At s A g
L

9 8 9T 719 42 € fF uF anrSEny
IIE FI AT FT FHE AT a0 FT
Tz gr Wifgd wffa g0 W
maRE Afear FET o+ 9 R
M F 27 FUT AW FY AT 3 ATo
AT | AT o T Fq 9 5 q@
ARG AT A A9 | faw e F
7g foafa & 39 & gC a9 70 & agn
I, e AR I ? waww
ARG Y Wt | & frad agT £
Tt Y W F § AR gEd A
ez w12 R fawrel w1 TTH T@ET
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[t orr a1e]
F—fg ®  IWEW g o)
*F I & fem fFar S § s s
T Frafvat 1 gz o 2
et & gy & fFoew w200 FOT
Fo FT 9TET &, AfHA 9@ 500 FAT
To AT § q¢ a3 [T F O
wigar g | fag g sy &1 v H
W ATl fFIw e a owmE
IEA FT & |

AT = AW A AW F AR A
TS W 7B wF WA wE B
WA o F e d i o § F9Q #;
T TN A7 R fRwi 7 e
¥ o, o A wEE & AR
@ e T ) S S@d I
£ R faa vl e fow & d9
T & AR oA Ry A A AT §
& 37 F a2 AN s F A
T AT | e qre § ag areT R
Tt a1 5 gw =1 # srd-sgaear Ad
™M ) AP zw AR o =N
AT €Y fFar @ 1 A gw 2w A ST
T F IR fEw R wF aga
¥® wdwea ¥ ofew,  dfw
fawfaaag F 10 R A Fg R
T el fegmmdmife
¥ 9 FE AT A A qwi g o
Y 529 7 g WM F 7EW AT ;o
Hifg@r 7 o g W@ ar @R F
a7 f5 AR &S 9T dWr aiEr s Ay
Y OF G FAE T A a9 g T
21 e 3 N H e fagr oo ?
g @1 GHTAR & AT 9T 3W H T
T &1 g faa s g, 3w e
ST T Wi fear s @ )

WY A FT § I TTE FYE s
& fer omar i@ AMA QA
& A N e wwd § o &
AT A1 TF & A & T AT WA R
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I AR § fAEw s @ E
FTRANAIY N R CF AR I 1
FfaFr &, gAR qW F o7 A9 g
AR IA R AN E A ATREF
T TG B HTIH | TOT FTqwAT A
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FIFT AT AT AT T I
W F G aEF T @ A A
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TF TF a1 T ATAH 9T F91E &9491
g9 @ W T IR g@d T
feafa g & fF 379 T a==1 1 fas™
# faq are M 4E 1 I A F@EE
frAmaa i N agasga g
9 W § g W T o) 70T W
SftF 1 § AT a9 FTH-AT qw_N Tl
T & | IR A AT W & i
FTAT ATEY & A Toh T HIG ATIHE SIGAT
ERT | UF qw Ufsed dwT §
A A q AEEe R & 0 A
R aaerr e § feogfr &
aga a8 o Wt gETe A § ufeaw
I TICG AW T qF HS AL G
AR 9% ofis s S Wi & 89
% fegram Hank i g e & P et
wmyshwhag gfrmgidas =
Aareit AR g FY afenfy Fwfat
AT ofienft Tl & A1 FIE FA
£ oo fafode & doma & fag, e
9 F eEEd fau) TEE Adfenag
@ ¢ 5 @ el w1 g
e T § | 7 s Wy oft & s
STzaT g 5 W) 3 faasumar 0
MR § A TOET qgA ATT WY gAR
WAy N et WAR AL,
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Wi @ Rama T 4@t
@ § ST S QI 9 qF A 9@l
7R Y T9G AT FT TS & A I
TN EHET THT AT a1 290 FAT
&8 T ST IIE HT T ATTHT AW FT
9T § HH! &L A gLl |

AR 3 T qoe aga @
ET 8, SR wee femr &1 fAew gmn
gar § i fFu< g0 3w 1 & o |
T Foie § swr foar man  f g
sfwa doer 7w § afe e
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& fer & 5 9w afe #1 foed-
W Y LRI, T AT HE A |
ag 3fg a2 a3 Al &Y e F e
g wwm  ofdefai § 1 @n
fra @& =Y Moot W § s
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9T § A1 9 § 9 TG AW AT g
gure =ifgy, s faw W A
T FIAT Afed | TG F are ¥ fawr
w97 FT At g § A g
auw faaT S0 @ 9% § 97 qF 2,
3 Tl T AR F Ate F a7 9T Ay
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# gawar g 6F ag qoe wreed: il
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ag qore fErgeam #1 TQT ST 7 a9
T smarfaw shHrage o
sy Fo foege IR @ W E
foa et oY & A AW awr fer Ot
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T Afe oo aF ag Q@1 T F A
£ wofag & awwar g f 5@ awe
T RN OF F o fegrwm Tfegd
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g i iew gt & A faar /Y
N o1 ® &) afrer R TR W
FEfemaf AW 2w
#r Arai s Afy A e e g
fagrT 9 7 W o AFAT g, A<
fag o= FT WEI a9 qFaAT § AT
g1 T F7 g oo afe sni o
ST T AT # FEiEd A9 ag
FTNQE | o well a9 = O
&7 AL AISTHT #1 FEaa & fag
T Ed gefeay mi frawgfe
TaT FF fer g wemagw & & fag
a2 o= an qEts wrefagan
3 FY AT ATAEEAT 2 |

fa =t Y 7 F=h Wit &
for meg wR A afg F | @
qg wifasT &% A A9ET AR AW &
fom o s # 1 <g € | few W
qTE AT & g ST T AL
I A A AR 9T A g | Afe
ATET FAAE S qeEl F FWFQ E,
AT ITH ARG W IR AT ? ARl
AT A S AT TR E | *T AGE
I & frw Y 2 7 9w I wEE
w9 AY A A o g ay o e ot
T TN E | I A WK 7 WA
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gueran § 6 973 fag o faer siefiol &
B wLAT AfEd |

ag %g1 oman ¢ fr feda Y A7 9%
AT &S q9T § 1 ZW WY g3 §F fag
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&= # & o wgm f ag T ©
O A I FIF § AR T A
# @ oz &1 fadg Fear § 1 F s
Fea ¢ fF ool 2 wea @ awe
w1 qIfq F FT TF 7T o€ FATL A9
I G )

SHRI GANESH GHOSH (Calcutta
South) : Mr. Deputy-Speaker, Sir, the
hon. Member, Shri P. Ramamurthi, day
before yesterday, thoroughly exposed the
real character of the Budget and the
thinking or outlook underlying it. That
thinking or outlook is that our national
ecanomy can only develop by whetting
the greed of the big business for more
and more profits. Gone are the days
when the Congress Government used to
pretend that the development of our
public sector economy will gradually
lead to socialism and therefore that
should get priority treatment. But, Sir,
our economy today is in such doldrums
that the private sector or the big busi-
ness thinks that only a shot in the arms
by the Government will make it survive.
That is why, Shri Morarji Desai, despite
his reluctance for deficit financing has to
reconcile with it. It is very difficult to
say how much he is reluctant or opposed
to deficit financing, because only be
himself can say that and what he has
done in the current year is exactly con-
trary to what he had said earlier. About
Government expenditure for direct or
indirect benefit of the big business
houses Shri Morarj: Desai said so in his
Budget Speech in para 70 :

“It would be shortsighted to retard
the process of recovery by putting an
undue curb on governmental spend-
ing.”

That js why big busimess interests who
were so long opposed to the public sec-
tor are now demanding more and more
governmental expenditure even though
it may mean deficit financing.

The Congress Government has been
giving incentives after incentives to the
big business all these years. Has ijt
helped in the development of our eco-
nomy ? No. When cement was decon-
trolled it was stated that it would help

MARCH 14, 1968

B. G.—Gen. Dis. 714

in the expansion of the industry. In
reality it has helped only in the expan-
sion of the profits of the ACC, the
Dalmias etc., by 50 to 100 per cent and
no real expansion of the industry has
taken place. Decontrol of sugar has
certainly helped to swell the profits of
the sugar magnates, but no expansion of
the industry will take place, I am sure.

Earlier, a former Finance Minister,
Shri Sachin Chowdhury, had in 1965-66
abolished the tax on bonus shares as
well as the Capital Gains Tax on the re-
cipients of the bonus shares. What did
it lead to ? Did it lead to industrial deve.
lopment of our country? No, not at
all. It only led to unheard of increase
in bonus shares. What does the figures
show ? This is what the figures reveal :
In 1964-65 bonus shares worth Rs. 4.1
crores were issued : in 1965-66 it weat
up to Rs. 4.9 crores. But, after the abo-
lition of the taxes it went up to Rs, 147
crores in 1966-67. So, it only resulted
in the Government being deprived of its
revenues and the workers being deprived
of their due share of bonus. I do not
know how Shri Morarji Desai is going
to defend this.

In a number.of tea companies bonus
shares were issued in the proportion of
1 to 3 and in Indian Irons in the propor-
tion of 1 to 1. Shri Sachin Chowdhury
had. of course, interest in these com-
panies.

The Government talk of the wealth
tax. But what is the use of imposing
this tax when.all those big business
houses convert their wealth into private
trusts, which are totally exempt from
taxation ?  Incidentally, it may be
pointed out that Shri Sachin Chowdbury
helped this process by amending the
Trust Act and providing that all trusts
in which individuals have only 25 per
cent share should be exempted from all
taxation. It will also be interesting to
know how much Shrj Sachin Chowdhury
himself has been benefited by these
measures, if only we knew the number
of trusts in which he bas shares. I de-
mand a complete investigation into all
these manipulations of the finances of
our country. I would like to know what
Shri Morarji Desai thinks about such an
investigation.
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Eveh after the bitter experience of all
these 20 years, and in spite of the ex-
perience of all the under-developed
countries, jncluding our own, in the
hands of the imperialists in the
UNCTAD Conference that is now going
.on in Delhi now, Shri Morarji Desai has
a pathetic faith in their aid. He states
in para 14 of his speech :

“It is our eamest hope that the
deliberations of the Conference will
help in promoting co-operation in
trade and aid between the developed
and the developing countries.”

But co-operation is something which can
take place only between equals. What
co-operation could there be when we go
in for aid ? This is like a beggar asking
for co-operation from the tycoon.

The whole capitalist world is facing
a crisis. The United States itself is fac-
ing a political and economic crisis as a
result of the masive blows that the
brave people of Vietnam are raining on
them.

SHRI PILOO MODY (Godhra) :
Wishful thinking.

SHRI GANESH GHOSH : Britain
had to devalue her pound sterling and
still has not recovered her economy.
Naturally, all the imperialist countries
would like to intensify their loot of the
under-developed countries if they give
an opportunity to those sharks to do it.
And it is precisely this that our Govern-
memt is doing by continuing its depend-
ence on them.

Is there no alternative ? Shri Morarji
Desai says :

“The other alternative was to put
up proposals for massive mobilisation
of resources. It is my judgment that
this would hurt the economy and re-
tard the process of growth.”

Let us look into this. How many
thousands of crores of rupees are in-
vested in speculation in the stock ex-
change, in the commodity market, in
urban Jand and housing? If this be
stopped and this huge amount be mobi-
lised for productive investment, why
should it hit our economy ? Would Shri
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Morarji Desai give an answer to dhis ?
Of course, this will hit the friends of
Shri Morarji Desai. Incidentally, the
country will benefit if an investigation
be made into the stock market dealings
a week prior and after the budget was
presented to this House—how many
people were benefited and to the extent
of how many crores and who are these
people. 1 need not go into it in detail
because it is talked about m the town.
Then, how many crores of rupees are
being invested in usurious money-leading
in the villages ? If this be stopped and
that colossal amount be invested in pro-
ductive industries, how will it hit our
economy ?

Faced with the biggest crisis the Gov-
ernment has the same old remedies
which have been proved to be ineffec-
tive all these years. The budget reveals
a total bankruptcy of economic thinking.
This budget will not lead to recovery.
It would only lead to greater attacks on
the common people.

The gathering resistance of all sections
of the working peope against retreach-
ment, against automation, against
attempts to attack their living standards
—these are the only hopeful signs in an
otherwise very bleak situation. I am
sure there are people in this country
who will come to realise more and mare
out of their own living experience the
real meaning of the capitalist path of
development and I am sure these people
will get united and will try to wuaite
others to meet the challenge that has
been thrown by the Central Government
through this budget.

wff srzer fagrdt o (TEOYR) ¢
IqETT AERA, IT-TUH AT F qore
W § ITF AfFed F1 OF T37 98]
AL AT AT § | TAT-WIEY O
wd) N &, FfFa I7-Ty= Far AR
¥ 3o w4 faAE frar 2, 7 =gy
fear & | oAy FTAT & fr aoz-wTEn
7 #E 1 & 912 § 17 ge T &
g Y § 1 IR ewF wew 7 afw-
Farelt ot sifaafagi @1 oo fear
A I FaEET @ &Y e O
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[oft sz Fagrés andan]
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IE q1 IqFT §6 A AG qEAA & o
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7RI FA R fF g A aw
HQWT  EN FTAT AR, BET AT
AT FI @ F, A1 wfew 99
I 71 g0, s 9T ar Twver 3wy
¥ g1 FT GEQ IE TAT AT |
wnfees @< & 9Wer qEl wog ¥
famTem STaT @, 9 & e 9% o}
N fear 7 T oMt a6 W
v 8, orgt faars @ A falt &t Y
qU |

fawr wdll AT A FTEE A F
a9 ¥ $Y T7I AAT |

IR I F Fw fer & 1 F®
AT § FTWEIE F7F Tga a1 T
97 ) 2w fag snfax fofasay 71 fawr
¢ 9a qofr #1 famior &g, gef-amone
¥ goftaar @, A0 AqHT a9 F@T
T faFrg & wfq #1977 FL 39
gfez & <t §o ghaam & 72 § 7 sfaq
§ % 97 o et A afaw fowras
G T ATiEy | IR & fore arwre
T & AWiwT F sfafea faaor
TN ATX NN FTL AT GHIR FAT,
FAY & AT 97 T e AfafrE
wfa &< F1 35 afyoa F 921 77 25
sifawa 3, faan w7 e #nd g€
AP 9 7 SA-FET g™
graT AT syt swefmy & a4
] i SRT-A19T THT FEAT, TE
3rF FIW & 17 TH ST FT MR
& 37w F1 fHa wwT= 92T, IW
N g AT T FW ¥ Ag 739

MARCH 14, 1968

B. G.—Gen. Dis. T8

agEw g 1 AfeT Fake da w1
ot gfeee % & fag war 78 smawew
ar fr aorerer w0 7 Q¥ w0 I Afg
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FTeor 3% fo. e A fear mam
a@ favame § fe faw w4 agw 99
IAT X A 57 IAT T TRV FW |
T ATATY TAFAT F § FAT 3T &
a1 67, faq 1€ A7 Aq-sgaedT w0 A
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qeTE ¥ a<E ¥ & ot foraan faard &
¢ ooy wfuw feard 4 A & 4R
T § IU-NE HA? AGRA qF T
AW AT FAT FT @R E A T
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A 91 F AW 9T 77 g 4 Q|
T @R T 9T @ 2, AT FHEm wY
TS R @A T N I oA
gi oF 7vaF fofw 97 agea § agas
T N EFAT | FE T @R aw
AMNT TR F eF A A | agraw I
TF AT JTT AT FY FATAT BT, IqR
R AT FYY F, FTIGH HT FIAGA
3 ¢ Al gud faw  S=aT # aen
T[T T AR FA T T AfeT
T B FHAET & & | Afww To
Twgw fag fre smreT 93 aeEr
afuFr 5T @ § I faga & A
7 gfeq @Y W@ € qE i FRE F
AW FT R SRR sy
o, & T wad ¥ o 7
ITELT IET FAT TRAT § | T4,
75-95 ¥ JGA-AT § FTH F AR
o oifed 7 fafrmr @< A sfagfa &
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[t e fagrd avered]
= H faama 1967 7 2220 T9F A<
FNIAX 1967 § 8460 TIF 3G v |
OF 90 IR E, OF wF F fowwr
I wfs A 240 TAT B, FAEGET
1967 ¥ 975 T 20 4¥ AFw@EH
goEg & faT @i 1967 & wgW W
AT # Y AT F A 9T 5552
T AT | AT FHEY A ) 37T
fau & 1 BR FHI 3 @9 aF q9AT
el FTTRIENT FT R E AV AR
T FT T VT TEHT TGS A & A
T ST GHaAT & | ST AT JTE FaTeit
# fhoera #1 F9 3 F (AW L |
AT BT AW TAT F A AT &Y G
2 suHt gx fwar o @war @, afew
T T AT F1E Aifaeg G 1 W
fire X agrElt 91 W@ § TR W,
FASHT I 9T | TRE FIE AT ATGH
FFm A AT TR FE W
I faQg-aa Aot & ) 7 sy
Iq 9 FH-9F W9 § | {9 gEs
forg <, 9T foram aga @9 AT, I8 71
HT GRE FE GATT T JW & 1 7
faar welt w0 § i F& 5 dee
FE AT e i M zwafg &
FO s QR g v Fawrer faran
2, ¥ 9T ST gan €, a9 &w sEEr
forraa 7 74T |

IqTEAE WRIR, faw AWAr A oy
fret & aifafaa (aigeeee) T
el B AT A F 10 Bt gfe
T NET9 W@T & AT Y g+ 22 W®_/A
Y N FTHL, T THF H ST J
g 1 gl SfiER 73 I
I T WO | T4 3 qT9 Fgl §—
# I & Ul ¥ IGT I @ E—
“gg WE Y e F fafww
ffrat & sfa fooer @R #1 G
foar &, W @ ¥ IEh A, g
R A T S W g fae,
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fame a aew & | 3y faw HeY
&1 froe Tt d—Ad A st fame
#t oF @ AN F @ A7 ag FE
frgn frooq § sy i d o
I FET & | A F mg wfaa
qg F ¢ 5 AN 1w A @Y
g #Fr o) feme & =19 gmfad
g w1 6 feme ma 9t s
e A FFAT E | AT AT 7AR A
Hefl AT ATA HATH F AT TW_EY
garfear o g fahdt & &« dig
T OF & AN T W ERag e
W A F FURAqE A T R §
wfear & $uT famr @@ AE W@
MR A T AL = g I\ qgn
g, 98 78 oW | A F I
aTeft graTE AT G F FTF QU
FrH—T T WIR ¥ TaF AT anied |
a5 o § 6 fag ot =T 3w
q< eliiET & fae w351 1 . fere
Y & oot frre O &, =% spIe
& Jfas 4ot 37 0 a1 37 famw 2
I g gl AfFT TrEE =T T
AT T AT FIQ § a1 A5 F gU
q yaw Fel FY AT Ry £, ¥ faw
HA RN SN I IT T, T SI78T I
fears a1

SHRI NAMBIAR (Tiruchirappalli) :
Also cigars, please, of Trichinopoly.

o sew fagrt oAt - IaremE
7ERA, a9 9 AV 991 g 2, 9wA
afsas d92< 31T Srgde d9T 71 gaTe
fearmar g1 Qar fErs 3 2w
IR A GG F g oz we
g 99 W | 99 qfeqs AT |
BT FTF I qIY & AV I dfee
daeT # 7§ gvors A fear @@
AT o AEAT dFET A AT
FW I G @ § A S IR
dw3 ard qURgl w1 woers fearg
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g1 ¢ 1 ag gfewi @ew 7 &, 3%
Aran § ag gfeenw gfea &, frga 20
&X g% AW ®T ST 2 fF aeee
9T A oferF R uF @ AvAw
FFTF N R E A e T Ay awE
feafa & g s 1 (9T dwaT T wlE
F qE faFm F T QT G
fame =nfgd | THT & @ | F@ avar
7z WA-JZ qHTA F7H FT T€7T & |
gg o @rrfas 2 fF W9 afsas da=x
#T qr5de q9eT I [T Fgar g av
sHar #1 Sit dwev 2, frftew dwev,
HeG-UrreaHTe 1 A9, foaw wre-
B w§ #eAard, wuq ofem ¥
THAW qU AN oM §, IAET YT
F AT Fagm frgw v F Ew
e T ST &7 T4 |

TH I Tg FT § AR FI A )
IYTEAR R, ¥ Iq AMY q T ALY
g it ag awe € i oo g |y
a7 THaTer I9Tg ] | ATEEEar
2N qT FTHL JA ATTFT GF T I2T
TEdr 2, AfFT e F7 feafa F Y
FA-FREM FEI T @Y &, FR
78 A=8I a¥E ¥ <o < fa@d, 3w
ITRA qUT FeqIIHAT TG, Y GHAT
2 IEF IAR FW FF AT A9G F
TR F qfeqs §9eC uF ITeH @ q9,
Y qfers GaeT T AY =AY T 8,
FE aga T g1 AT AR AR fawe
IR F AT T aFATE | I AT
I §T Y T FI F JTEAWFAT § |
T AF EW HAN I HE JATC T
FW, a9 qF qfedts  FFT  FT AATT-
7T faeae 3w & s-syaear & fod
feaa T &Y g |

7g W I § {5 fFr ST e
1 TEEF FQ@ quq Ao
faFTaAf s gnogeEd e

et I A feafa oY i & fd
L16LSS/68
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uF g¥fie FHwT Y AR §w
Teasi o faa) 7 R ag fawrfan
Far & fr ag SURT AT FT 9w
g & ¥ ¥ Tfed, Y 9w o favim
g awar & 1 Afew gwiv 1 ara o
¢ fr wgaqer faurr  aeefas wTei
FFfE N Ffad sad 1 Sy Frafaat
I OaHIfaF qWi FT IRET I FT
qara A famw At A/ weeT
azt 43 €, ¥ WY 3@ Aw qWT F FIEY
4, 99 92 T2 g9 ¥ faw @ fx
FHfagi F qoAfas @ F ST
Ty A gz A T oafed o F o
IT AWF TS T | T A &7
nF faqr w1y 9, 7 99 g9y & faw
&t =t 2o Yo FoUHTATA A AT fadaw
FT AT 3 g0 FET——aT ALY &Y Apa,
THRT ATEEEHAT  AGL & | ¥F W9
FFIAAT FT 9727 A7 q VA F) 09
F7 @ -1 98 TIIfa® FTC &
fagar Wiffmmar @ §7 3%
s faedT geit ®Y o e ST faee
o 8, TAfAd o FTHA FY T &Y @
2 | SUTENE WEIRT, 99 % T FAY
#T q1q 37 9, a9 a% W& & 37
o1, o TIAT 4T AT Hg AT @ &, A
oY oFf F7g FF AT gawr & I @y
g1

IYTEqE AZILH, T W HT A FF€qT
#T GATEA FT q4AF AL g AFAT
g gfeewor awgaEl, sgEETEr
gt fzd | AW & ATyt FY, wiwwi
&1 faar #3 2w %Y srfqw wafq 4 afy
FY ggaT AT Wed | T gfer ¥
faer Halt T YN a9z F O w49
Y g9 I TR T4 |

DR. KARNI SINGH (Bikaner): I
wish to say just a few words about the
Kutch Tribunal Award. The Govern-
ment has taken the stand that because of

our pledge to Pakistan to refer the mat-
ter to the tribunal, any such award would
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[Dr. Karni Singh]
be binding on our country. I am very
happy to see that the Government at
long last is placing some value on the
pledged words and I only hope that
similar pledged words of the Government
of India will also carry the same value
in respect of all the other loyal Indian
citizens, too. Bu¢, Sir, the thing that [
wish to maintain is this, that Pakistan,
by an act of war has lost all rights to
expecting India accept the tribunal
award. I shall read out the legal posi-
tion in International Law. It says :

“The effect of war on treaties par-
ticularly bilateral agreements of :he
traite contra type is to terminate them.

It is true that ¢reaties which are law-

making known as traite lois type arc

not disturbed by the effect of war and
remain binding on all parties. The
same cannot be said of bilateral
agreements particularly those in which
one of the parties is a belligerent.”
It is well known that the agreement bet-
ween India and Pakistan to refer the
boundary dispute on the Kutch border
was concluded in the first half of 1965
and subsequent to its conclusion Pakis-
tan committed an aggression on India.
The entire dispute with Pakistan was on
respect of the land boundary. This
one aspect was referred to the Tribunal
relating to the Kutch border and subse-
quently on the other sector where therc
was no such boundary dispute, Pakistan
resorted to an act of war and the Presi-
dent of Pakistan declared that he was at
war with India. Though India never
technically declared war, the aggression
of Pakistan and its declaration to the
effect that war existed may be regarded
as establishing that war had supervened
and the contracts and treaties were duly
affected by war. That is the obvious
conclusion, and hence it could be said
with strength that the agreement to refer
the Kutch boundary dispute to a tribunal
stood null and void after the aggression
of Pakistan.

THE DEPUTY PRIME MINISTER
AND MINISTER OF FINANCE
(SHRI MORARIJI DESAI) ;: I have
Iistened with great interest and atten-
tion to the various speeches made in
this general debate and also bore with
some fortitude and a sense of humour
some of the very sharp shafts hurled
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SHRI D. C, SHARMA : He can stand
them.

SHRI MORARJI DESAI ... .which
of course, has become a general habit
with some hon. Members, but it has to
be accepted by everybody, and I recog-
nisc it the most, that a budget, if it is
to be a budget, can never be free from
criticism. Any budget which is not criti-
cised is no budget whatsoever. I am
thankful for some of the approvals and
I am also thankful for the very severe
criticism that it has been subjected to.
But it is also true that if I had framed
this budget in an ideological manner as
is expected by some sections of the
House. ...

AN HON. MEMBER : By his own
party.

SHRI MORARIJI DESAI : ....1
would have been called either a reac-
tionary or....

SHRI BAL RAJ MADHOK (South
Delhi) : A progressive.

SHRI MORARIJI DESAI: Any other
adjective can be given. Why only that?
But it was not a proper thing for me
to do that, because it is not ideology
alone which can direct everything in
economic life or in any section of life.
The purpose of the budget has been to
sce that the economy which has become
to some extent sluggish becomes active
again and in a manner which gives it a
greater speed as soon as possible,

It is also necessary to sece that the
purposes which Government have be-
fore them also are served through the
budget. They cannot be served by one
budget but they can be served over a
few years and one has to see whether the
budget goes in that direction.

It is true that there are twenty ycars
for which the Congress Government have
laid the budget before this House. I
also know, and I have heard with pati-
ence all the while, not only once but
every time, when anything is discussed
that this Government has missed its
opportunities and has harmed the eco-
nomy of this country, has harmed its
security and has brought down things.
This is what has been said by those who
aspire to be in the Government but have
not been able to do so.
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SHRI D. C. SHARMA : They shall
never be able to do so.

SHRI MORARIJI DESAI : None can
make those who do not want to see
anything. It is the highest form of
aberration that when things have been
done they are said not to have been
done. Is it the argument of anybody
that we are in the same condition in
which we were in the year 1946 ?

SHRI PILOO MODY: Worse.

SHRI MORARIJI DESAI: My hon.
friend Shri Piloo Mody says it is worse.
Was he in the same condition in 1946?

SHRI PILOO MODY: Nor is the
hon. Minister. We have both deteriorat-
ed and become older.

SHRI MORARIJI DESAI: If condi-
tions have not become better for him,
could he have prospered as he has done?
Inspite of the age he is going into, he is
looking younger and very bright, Why is
that so? That is because he is becom-
ing happier day by day.

SHRI HEM BARUA: But you also
look very young.

SHRI MORARJI DESAI : I certainly
do. I am thankful for it, but that is the
secret of it, because I believe in being
happy, not bitter and not frustrated.
which my hon. friends want to be, and
they went the whole of India to be like
that. Is that the way to improve this
country?

Even granting that the conditions are
not good, is that a proper dose to be
given to the people, that you cry, cry and
cry and commit suicide? That will not
be the way. I have no quarrel with my
hon. freinds making all the efforts that
they can make to remove this Govern-
ment and give a befter Government, but
that is for the people to accept, If the
people do not accept it, it is no fault of
this Government that hon, friends
are not able to fulfil their desires.

Therefore, what has got to be done is
to see what is practical, what can be done
and what cannot be dome. If wishes
were horses, everybody will ride them
If I can improve the conditions of this
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country within a year, I would certainly
do so. I am not a person who is so
minded that I do not want to do any
good. I hope even the worst critics will
not say that. Nor do I want to say that
my hon. friends do not want to do good
to this country or as much good or per-
haps even more good than I may be able
to do. I would grant all that, even then,
is that the way of looking at the budget
that for 20 years nothing has been
done? Then, how have things happen-
ed in this country which have happcn-
ed?

I do not want to take the time of the
House by recounting all that has been
done, but when it is said that even in
electricity we have not progressed, have
we not seen that whereas in 1946 hardly
any village had electricity only about
3,600 cities and towns had electricity, to-
day more than 62,000 towns and villages
have electricity, and one-third of the
population today has electricity? 62,000
villages are not one-third of the villages
because there are 560,000 villages, but
bigger villages involving one-third of the
rural population have got electricity to-
day, but my hon. friends will not recog-
nise it, and they will shake their heads,
because they cannot deny the facts, Has
this happened without doing anything?
Is it bungling that has done it? There-
fore, in this particular matter of making
no progress, I do not think t¢hat whatever
I say is going to convince hon. members,
because they do not want to be convinc-
ed. They have only one view that un-
less this Congress Government goes,
there will be no improvement. If that is
their fixed view, I do not call it a con-
viction, which they have made up some-
how or other, but if they want to hug it
to their hearts, let them do so, I have
no quarrel about it, If it gives them that
pleasure, why should I grudge that?
But in that way they could not solve any
problem. Some of my hon. friends have
said that this was a limping budget. The
way they said it was perhaps more limp-
ing than the budget itself. I do not want
to analyse all that. One hon. Member
said that it was stinking budget. He al-
ways lives in stink. What can I do?
Therefore, he hugs that to himself and
applies that standard to everybody and
he feels that it is stinking, This is not the
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way to offer any criticism which would
be useful for me or for them or for the
country, If there are useful things I can
understand. Take, for instance, deficit
financing. My hon. friend Shri Rama-
murthi said that I had made a breach of
promise. Therefore, he said that I must
resign. Even my respected friend, elderly
friend Kripalaniji said the same thing.
They forget what I said. ...

15 Hrs.

SHRI NAMBIAR ;: You promised in
the last budget.

SHRI MORARII DESAI: Pleasc nave
some patience; if you do not have if,
please learn it.

I shall read what I said last year so
that you may refresh your memory:

“] am well aware that avoidance of
deficit financing is neither a necessary
nor a sufficient condition for pricc
stability in all circumstances. Over a
period, some expansion in money sup-
ply is necessary to accommodate the
needs of growing production. Never-
theless, in the present circumstances,
it is desirable that Government should
not appropriate any part of the per-
missible limit of monetary expansion.
This will allow a larger expansion of
bank credit to agriculture and indus-
try to facilitate higher production.”

At the end T also said that some restraint
on private credit, particularly for specu-.
lative and unproductive purposes will
of course be necessary. But apart fram
its psychological impact, the avoidance
of deficit financing by the Government
would place the Reserve Bank and the
banking system in general in a better
position to meet the genuine credit re-
‘quirements of agricukture and industry,
whether public or private. That is what
I said. 1 never made a blank promise
that there would never be deficit financ-
ing. Of course I do not like deficit financ-
ing; I say that even now; I have not
changed my view. That does not mean
that I have not got to see the conditions
and do what is necessary. I have also
explained why there has
financing in the last 12 months; I have
no quarrel about . In August last in
* the Rajya Sabha I referred to it and said

been deficit -
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that I shall try my level best to see that
there was no deficit at the end of the
year but I added that I could not gau-
rantee that there would not be any deficit
and that there could be many unknown
circumstances which might arise.

SHRI S. M. BANERJEE: Was it
accepted by the Rajya Sabha Members?

SHRI MORARIJI DESAI: It was not
stated for the acceptance of any Member.
If my hon. friends do not accept it,
they are welcome to do so. I do not
make wrong statements; I make correct
statements with all honesty and if my
hon. friends do not believe them, it does
not matter to me. I am careful to sec
that I do not make mis-statements. Let
them point ou: any mis-statement; |
shall then certainly accept it and I shall
apologise for it or make amends for it
if it is necessary.

But it is no use certainly telling me
that I have done something which is
wrong or dishonest. 1 never did that.
This time, 1 have left a deficit in this
budget, a gap, which is uncovered. Why
have I done so? What was the remedy
open to me to see that this is not done?
Yes, my hon. friend Shri Masani, as
usual, always goes on, not on any ideo-
logy which he belicves in: T do not know
what he believes in, because, once, he
believed in the Congress ideology, 1
know, but now he goes quite opposite.
Now he dislikes everything that the Con-
gress does. It is love turned into hatred.
That is how it always happens, and [
do not know who is responsible for that.
But that is what has happened. He says
that no taxes should be lcvied; no deficit
financing should be there,

SHRI M. R. MASANI (Rajkot): No
more additional taxation.

SHRI MORARIJI DESAI: No more
additional taxation. I am not saying no
tax should be levied absolutely. No-
body could say that. I do not think that
Shri Masani has yet come to that level;
that I know very well. He has too much
intelligence to say that kind of a thing.
But I could not understand all the while
when he said that it is the consumers®

- party to which he belongs, Who are

the other people in other parties?’ Are
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they not consumers? I cannot under-
stand this,

Then, when he says that he belongs to
the consumers, the ordinary person—
that is what he wanted to say—he also
wants me to exempt Rs. 5,000 dividend
income of anybody. Is that an ordinary
man’s income? I do not know. That is
where it shows what he means. He also
wants me to raise the income-tax exemp-
tion limits. All these are not consistent
at all with what he said. But I saw at
the end—this is what I am saying—
(Interruption)

st @ A Fmma F7 A
T |

SHRI MORARIJI DESAI : Well, my
hon. friend develops only horizontally
unfortunately, but he does not allow
things to grow towards the head. He
only grows on, on the sides, and there-
fore he is unable to understand it. What
am I to do about it? Therefore, I would
only tell him, ‘Physician, please heal
thyself first.” That is what I would say.
Then he will understand it better and
not go on putting in what he thinks is
humorous. He has inherited it: that I
also know. But after all, there are limits
to it in a serious argument. That s
what one must consider. Otherwise, it
becomes completely out of place, and
then one would call it something else:
I do not want to indulge in those adjec-
tives, It is not the proper way of deal-
ing with this serious matter.

After all. are we able to have such
economies in expenditure, as it is said, so
that we can cover the gap of Rs. 300
crores? This is what I am trying now
to place before the House and my hon.
friend. One may or may not agree.
After all, I think I would have full jus-
tification in placing before the hon.
Members what T think is possible. How
is it to be done? It was suggested that
non-Plan expenditure should be cut; that
non-developmental expenditure should
be cut; that defence expenditure should
be cut. These are the three things which
were mentioned.

SHRI M. R. MASANI: And Bokaro.
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SHRI MORARJI DESAI: And Bo-
karo. These are the four things which
werc suggested. Now, take the case of
non-Plan expenditure. What is non-Plan
expenditure? All expenditure which is
outside the Plan: that is, when the Plan
is done, it goes on for five years and it
is called Plan expenditure; then it be-
comes current cxpenditure, and there-
fore it becomes non-Plan expenditure.
That goes on increasing from Plan to
Plan. How is that to be reduced? If
teachers have becn engaged, more tea-
chers arc engaged, the earlier teachers
engaged come into current expenditure
and the Plan expenditure will be differ-
ent. Then, what does the non-Plan ex-
penditure include? 1 have explained it
umpteen times before this hon. House,
not once. and yet it is constantly thrown
at me. After all, defence is in it; police
is in it; education is in it. All these
things are in it. Medical, health, social
welfare activitics—all these become the
non-Plan expenditure when they do not
form part of a Plan. What is there to
be cut in these things ? What is left is
administrative expenditure. In admi-
nistrative expenditure, how much can
one reduce? We have appointed the
Administrative Reforms Commission
and they are going to suggest to us how
best this should be done. Even then,
the only way to do it is to reduce the
staff by one-third, in which case one-
third of the expenditure would be cut.
Can I take that step today? When
the economy is in that condition, when
unemployment is there, about which
so much complaint is made and right-
ly so, can I put more people in the
unemployment list by taking them out
and putting them on the street? How
is it possible for me to do it? All this
has got to be done in a phased and
proper manner. That we are deter-
mined to do. But it will have to be
done on some pattern. That pattern
will be supplied by the Administrative
Reforms Commission. That will be
attended to as quickly as possible. But
even then it will not be possible to put
out all the people together without
absorbing them.

Another thing is not seen. It is said
that we have made no attempts at
economy. We have constantly made
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attempts at economy. We have achiev-
ed economy to the extent of Rs. 62
crores in 1965-66 and in 1966-67
Rs. 90 crores. In 1967-68 also, we
have cut down expenditure. All this
is done. But some more staff has got
to be engaged for particular things
which come up in the course of deve-
lopment. It is that which results in
4 per cent annual increase, instead of
17 per cent, which was happening
before. The administrative expendi-
ture is not all on new staff. It is also on
increments and D.A. D.A. has mount-
ed up to Rs. 338 crores per year.
These are areas where one cannot
lessen anything. If it is sought to be
done, my hon, friends themselves will
be not only unhappy about it, but will
be very angry and rightly so. There-
fore, these are not areas where these
things can be done.

An example was cited by Mr. Masani.
It was also pointed out yesterday
that he had forgotten to look at some
figures. He said there is an increase
in the Planning Commission personnel.
It is not true. There is a decrease in
the Planning Commission personnel. If
he had seen all those three figures
properly, he would have known it. I
do not find fault with him. In a hurry
it happens sometimes. The only thing
is it must not be done in a hurry and
with prejudice. This is all the result
of an over-anxiety....

SHRI M. R. MASANI: In the
demands for grants for the Planning
Commission, there is a third obscure
item called “additional staff” last
year. It was not related to the figure
for this year. If the figures are to be

correctly understood, perhaps the
tabulation should be better. There
should be a footnote saying that this

additional staff compensates for certain
other staff which has been discharged.
As you read it, it looks as if the num-
ber of peons and clerks has increased.
Now that he has pointed out that there
is a hidden figure which equates it, I
accept it. But I suggest it should be
better presented in future.

SHRI MORARIJI DESAI: Again the
fault is Government’s! It is not the
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fault of the hon. member that he did not
take sufficient care. There was addi-
tional staff mentioned there. This year
it is not there. If he had looked at
the figures, he would have seen that
they are absorbed in the permanent
staff.

SHRI M. R. MASANI: It does not
say $O.

SHRI MORARIJI DESAL
not in a Montessori class. The people
here are highly intelligent, experienced
people and politicians. If they also
require to be treated in the Montessori
method, the work of the Government
will become impossible and I do not
know what sort of budget I will have
to present. The volume of the budget
will grow ten-fold if I do it. If I was
asked, I would have told him and 1
would not have mentioned it anywhere.
If there was anything like that, he can
afterwards reproduce it. My only
request to him is, instead of getting
into these mistakes and afterwards
again defending them wrongly. 1 am
pointing out a better method. The
better method is this and not what he
points out. (Interruption). My hon.
friend will cease to be Mr. Masani if
he does not persist in his mistakes,
that is all I can say.

We are

SHRI M. R. MASANI:
easier for us to understand.

SHRI NAMBIAR: Are we to derive
that ‘Masani’ is equal to ‘mistakes™?

SHRI MORARII DESAI: My hon.
friend is even worse. I was on the
subject of deficit financing. One has
to look at it in the proper light. What
was I to do in the Budget? Should
I lessen the expenditure in such a man-
ner that the economy goes backwards ?
I could not do that. Should I levy
such taxes as would create worse con-
ditions than they are today? I could
not do that. I have got, therefore, to
keep the economy going. I have got
to see that activity increases. I could
not, therefore, lessen any expenditure,
especially, on conmtinuing  activities.
Therefore, I have had to give a certain
size to the Budget. And, if I cannot levy
further taxes and if I cannot have that

Make it
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kind of pruning as my hon. friends think
they can, then 1 have got to use
deficit financing there and specially at
a time when prices are falling, If the
prices were not falling and they were
rising, I would have made a super-
human effort, if necessary, to see that
deficit financing is not there. Last time
I was very particular about that
because prices were not falling. At
that time they were rising. Therefore,

1 did it. 1 have not succeeded in
keeping it up. That is true. But why?
It is not that expenditures have in-

creased. The expenditures were kept
within limits and they were not ex-
ceeded. But the revenues went down
because of several factors. AH of them
were not in our hands. We were also,
as 1 said, carried away by the constant
criticism that we were under-estimat-
ing our revenues. So the Ministry
perhaps became so sensitive about it
and estimated in a manner they thought
was exact and cstimated properly, but
which turned out to be an over-
-estimate because they thought there
will be recovery but there was not that
amount of recovery in the
activity on account of several factors.
That is why revenues went down. And,
if some foreign loans were not utilised
that also deteriorated the revenues. In
this manner we had to reconcile our-

selves to a deficit of about Rs. 300
crores.

But it has not raised prices. They
must have secn that prices are going

down, not because of any great strata-
gem which I have employed, I must
admit, but because of the season that
has taken place. The season has given
us good crops. I would not call that
bumper crops or abnormal crops.
They are just normal crops because in
some areas therc are bumper crops,
in some areas there are less than
normal crops and, therefore, on the
whole, one can say it is a normal year
-and a normal production. Because of
‘of that the prices are going down.

When prices go up they say the
prices must go down. When prices go
down several hon. Members begin to
say that prices must go up. In this
‘very debate I have heard the two con-
tradictory things. It so happens that if
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the prices are at very high level then
that should be taken as the minimum
and we should keep it at that level and
go ahead. Now the prices in the open
market are something which are much
higher than the procurement prices.
The procurement prices are high
cnough, they are not low. When they
want that market prices should be
maintained, they have to go down to
the procurement prices. 1f they go
below the procurement prices all
foodgrains that are therc available we
will certainly buy up. In that connec-
tion it is asked, have you got enough
godowns, warehouses and  storing
capacity. I have gone into the figures
and I have come to the conclusion on
the basis of which I can assure the
House that there is a capacity of 5.6
million tonnes of storing capacity to-
day. It is true that this capacity is not
fairly and cvenly distributed. We have
got, therefore, to create more capacity
in some areas where it is not there.
But it is there. Therefore, if we are
planning to have 3 million tons of
buffer stock it is not without having
that kind of capacity. Therefore, my
hon. friends ought to give us some
credit for these things and not merely
say that everything that is done by this
government is wrong. Well, they can
say so. They are welcome to do so.
But if their intention is to improve us,
then that intention will not be carried
out. If their intention is not to help
us, that also will not happen because
they get removed by making this false
propaganda. You will see what is
happening in several States. So, this is
not the way to do it. If we have done
something wrong, they should put it
forward and educate the public about
it But when we have not done any-
thing wrong, if the public are going to
be misled, then certainly it will recoil
against them and not against us, I
do not welcome this kind of help to us,
because it is ultimately a loss to the
country. We want that the country
should develop in a proper manner
and everybody should be strong and
everybody should be effective. It is,
therefore, that I do not welcome this
kind of attitude. But it is, of course,

for my hon. friends to keep whatever
attitude they want to keep.
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SHRI S. M. BANERJEE: Will he
resign next year?

SHRI MORARIJI DESAI: If by my
resigning the country will benefit and he
will benefit, I will certainly consider
that proposition. But do they know
only onc thing: resign, resign, resign?
Has my hon. friend ever thought of
resigning from anything even though
he has gone wrong on many things that
he has said ? But, it again is there for
other pcople and not for himsclf.
Here he has a different language; out-
side he is very sweet.

SHRI NAMBIAR: It is only a
humble rcquest, he says.
SHRI MORARIJI DESAI: Then 1

come to agriculture, which is the most
important subject. The food policy is

also referred to here and my hon.
friend, Shri Masani, asked us to sec
that all restrictions on zones go. This
is constantly under examination. This

also is not a matter where one can lay
down as a fetish that only this should
be done and not that. Therefore, we
are trying to do what is profitable for
the society as a whole.

Even my hon. friend suggested that
we should not give up all rationing,
we should provide rationing to some
people. Now let us examine that pro-
position. He said: provide rationing
to all those who are not paying income-
tax. Has he realised what that number
will be ? The people who pay income-
tax in this country are only about 2.5
million and the number of people in
this country is more than 500 million.
Now, if you take 2.5 million peoplc
as income-tax  payers, taking into
account their families, such population
will come to 7 million to 8 million.

SHRI M. R. MASANI: 1 had also
said that those who own land should bc
excluded.

SHRI MORARIJI DESAIL: All right.
Do that. The argument once made by
several hon. Members was that 27
crores of people in this country have
only an income of three annas. Now
1 believe they have to be included,
according to my hon. friend. Has he
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considered the cost of that kind of
subsidy ? What will it mean? So far
our rationing has covered only 10 to
12 per cent of the population. Does
he know how much it has cost us? That
has cost us a subsidy of Rs. 106 crores.
If we are to supply to 27 crores of
people food at subsidised rates, it may
go up to Rs. 1,000 crores; or even more
than that. Who is going to bear it
and how can it be done? Not only
that. Hec says that there should be no
procurement. How is one going todo

it without procurement? Buying from
the opcn market? That means that
prices must go on rising, government

must go on losing. And then taxing
whom? I can tax only my hon. friends
oppositc, not thosc who are sitting on
the other side, because they do not
have anything whercas thesc people
have everything.

SHRI PILOO MODY: The taxation
system is faulty.

SHRI MORARIJI DESAI: Perhaps,
he thought I was going to refer to this.
Therefore, he is sitting in that corner.
I must say that it is a brilliant antici-
pation. Therefore, this is again a
suggestion which is not practicable.

In the matter of agriculture, it is
said we have neglected agriculture
from the very beginning. This again is
not correct. We have spent on agricul-
ture and programmes which help agri-
cultural development Rs. 4602 crores
in threc Plans plus these two years.
This is an outlay on agriculture, co-
operation, irrigation and flood control
Resides that, the expenditure on elec-
tricity also has bencfited and the rural
population also to a very great deal.
That expenditure is Rs. 3500 crores in
these three Plans. Therefore to say
that agriculture has been ncglected is
not a correct thing at all.

SHRI PILOO MODY: What is the:
percentage?

SHRI MORARIJI DESAI: Percent-

age of what?

SHRI PILOO MODY: Of expendi-
ture.
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SHRI MORARIJI DESAI: At any
rate, in this year, the expenditure on
agriculture is larger than the expendi-
ture on industry. That is all I can
say.

ot T JAE grEw (FrqEE) o
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SHRI LOBO PRABHU (Udipi) : It
is Rs. 43 crores.

SHRI MORARJI DESAI: My hon.
friend is considering only Government
of India’s spending and he does not
take into account the States' spending
at all.  After all, the States’ spending
is a major spending on agriculturc. It
is not the Government of India’s direct
spending which is the spending on
agriculture because agriculture is a State
subject. Whatever the Government of
India docs is in order to  supplement
the efforts of the States and that is
what ought to be understood. This is
how it is done.

Then, it is said that if PL 480 im-

port is stopped, agriculture would
go up immediately. This is a univer-
sal thing in many scctions, both on
this and that side......

AN HON. MEMBER: That side
also.

SHRI MORARIJI DESAIL: This is
universal.

SHRI NAMBIAR: You stop PL 480
imports and experiment it.

SHRI MORARIJI DESAL All intel-
ligent people work in the samc manner
as it is said in this particular matter.
Let us see this. Did we import PL 480
foodgrains in order to increase our
resources ? This is entirely a wrong and
tar-fetched allegation by anybody. We
had tried to stop PL 480 imports about
4 or 5 ycars ago. But then the sca-
sons began to go bad and we had got
to import from outside if the people
were to live. That has, of course,
certainly. incidentally, given more
resources also. But it is not for
resources that we are doing it. Why
are we trying to be self-sufficient as soon
as possible ? It is because we want to see
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that we are not dependent on anybody
for food. To say that, because of that,
we are going on begging, I think, is a
very cheap way of abusing this Gov-
ernment and a very bad way of deni-
grating the sclf-respect of this country.
There is no question of begging from
anybody. If they do not give us, we
are not going to starve or die. But if
we can do it and keep our people more
comfortably than otherwise, then, cer-
tainly, therc is nothing wrong in tak-
ing the help when it is given to us.

Well, we have taken the help in that
spirit and in no other spirit. If PL
480 funds had not come. what would

have happened last year and the year
before last. We would not have been
able to feed a lot of our population
which was without any foodgrains in
U.P.. in Bihar, in Gujarat, in Rajas-
than and in other parts of the country.
All this would not have happened fif
we had not got PL 480 on that scale
on which we got it. If we want to
import this year, we do not want to
import for any other purpose but to
build a buffer stock. We might pro-
duce or it is likely that we will have 95
million tonnes of food. That is quite
true. But 95 million tonnes will not
all be used for this purpose. A part
will be required for seed; a part for
animal feed. Then, 2 or 3 million
tonnes will also go into the pipeline
because when the year is better, people
will keep also some stocks. You can-
not avoid it. AIl this will leave not
more than 80 million tonnes of food for
consumption. If that is so, we do re-
quire some food specially when we
want to build a buffer stock of about
3 million tonnes and it is, therefore,
that we want to import the foodgrains
from outside.

Tt is not as if we have had only PL
480 food in this country from outside.
We have also purchased from outside
grain worth Rs. 180 crores in foreign
exchange. We had got to do this
because without that we would not
have got even the PL 480 food to
the extent we got. These are things
which are necessary and it is from that
point of view that this ought to be
judged. Agriculture has been benefited
by this and not deteriorating on
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account of it because agriculturists could
not have been maintained without this
kind of thing. That has got to be
looked at in the proper perspective.
That money also has been utilised
for the purposes of agriculture and
for seeing that agricultural development
is going on. It is in this way that this
ought to be looked at. If it is looked
at by that way, I am quite sure that
there will be a proper assessment of
what is being done and not merely
utilised as an argument against the
‘Government, right or wrong, because
that will not help matters, We do
want to see that agricultural produc-
tion goes up and that we become self-
sufficient as quickly as it is possible
to do. It is our hope that within three
years, or at the most four years, we
will become completely self-sufficient, and
will even have a little surplus because
the way in which the progress is going
on and the way the results are now
being utilised of all the efforts that were
made during the last fifteen years and
which are now coming to fruition,
give us this hope and we are producing
more. ...
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If my hon. friends want to ask me
anything, they can certainly ask me
and I will supply them, but they should
not expect that I should carry the
figures in my head. They do not want
to carry any figures; no figures are
useful to them and, therefore, they
‘have not to carry them. I cannot give
them any figures at a moment’s notice
-without having to verify them. If
‘they ask me, I can certainly give them.
~ SHRI S. M. BANERJEE: We are un-
-able to maintain the figure with this
‘budget.

SHRI MORARIJI DESAI: I do not
konow why my hon. friend wants to
have a figure for himself. I did not
know that he wanted to go again into
the matrimonial market.
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There is another thing which has
been a perennial source of criticism,
and this is the arrears of income-tax
revenue. The income-tax arrears of
revenue at the end of March, 1967,
were about Rs. 547 crores, and at the
end of January, they have come down
to about Rs. 380 crores. The others
have been recovered. Out of these
Rs. 380 crores, more than a hundred
crores of rupees are such as cannot be
recovered for one reason or the other;
some amount has to be written off
because people are not here or have
gone into liquidation or have gone bank-
rupt. There are some tax demands—
they are not arrears—, thcre are some
which are in dispute, there are some
which are pending appeals, and in
that manner, out of Rs. 380 crores,
about Rs. 273 crores or so are for
recovery for which processes have
been issued to the States, and some,
directly by Government of India itself,
and I am quite sure that these will be
recovered as soon as possible. We are
getting at it and getting at it as best
as we can. Next year T am quite
sure that this kind of a picture will
not be there. But it has to be under-
stood that all do not become arrears.
If there are tax demands income-tax
assessments which are in appeal and
if they are not to be recovered, they
cannot be called arrears, but somehow
or other, the figures as they have
been shown have included all these
figures in the past and, therefore, this
thing has also come in. It is the fault
of my Ministry; I do agree there. 1
do not say that all the fault lies with
my hon. friends. The fault with my
hon. friends lies in this that they are
not prepared to hear the explanations
which are given from year to year and
they rcpeat the same things from time
to time without being wiser by any
efforts that are made to do so. They
are not expected. . (Interruptions)

SHRI NAMBIAR: We do not want
explanations. We want the money to be
realised and our exchequer to be filled
with money.

SHRI MORARIJI DESAL 1 rec!uire
it even more than what my hon. friend
does. I thought, my hon. friend had
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no relation to money, but he still
thinks that money should be hugged
to.

SHRI NAMBIAR: Postage on in-
land letters and letters can be saved.
These could have been excluded.

SHRI MORARIJI DESAI: The pub-
lic sector undertakings have always

come under fire. 1 do agree that the
public sector undertakings have not
shown profits as expected and that

there is a good deal of scope for im-
provement in the management of these
undertakings. That has been also
accepted. We are lengaged’ presently
in considering the measures that will
put them on a better footing and make
them more profitable. .. (Interruptions)
My hon. friend may scoff at Mr.
Malviya, but judging by results—why

{Interruptions) My hon. friend does
not want to become a good manager
because he runs some mill.

SHRI S. K. TAPURIAH (Pali): His
integrity has been doubted by this
House itself.

SHRI MORARIJI DESAI: That is no
ground.

SHRI PILOO MODY : This is the
sort of mistakes which we would like
you to admit,

SHRI MORARIJI DESAI : But these
public sector undertakings, therefore,
are being attended to and whatever
<changes are required in the matter of
making changes in the management or
in marketing assessments or marketing
arrangements—all these things are being
looked into and, therefore, as I said ear-
lier, as soon as we are able to come to
conclusions in this matter which should
be effective, we shall certainly put them
before this hon. House at the earliest
opportunity, as soon as we are able to
do this.

I agree with my hon. friend Shri
Vajpayee that the controversy about
public sector undertakings and private
sector is not a very healthy controversy
at all. It is not good for those who are
advocates of private sector to abuse
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public undertakings all the while. At
the same time, it is not also good for
those who are for the public sector to
abuse all the while those who are in the
private sector. This is not a healthy
thing at all... (Interruptions). 1 under-
stand my hon. friends’ competence be-
cause they do not believe in any private
sector. Therefore, they will certainly
go against them.

SHRI PILOO MODY : The contro-
versy is not between public sector and
private sector. It is between profit-mak-
ing and no profit-making.

SHRI MORARIJI DESAI; Sir, I am
not the only person who understands
the Communists. I am one of the few
persons who understand them thoroughly
and that is their grievance.. (Interrup-
tions).

Sir, the question of Bokaro was raised.
The Bokaro scheme has been accepted
three years ago. It is now being imple-
mented since last year. Last year Rs, 65
crores were spent on it and if this ex-
penditure is not to become infructuous,
we have got to see that it is put up as
early as possible. Even then, we are not
putting all the money into it as required
or as we can do within 3 years or 2
years. Like that it might take 4 or §
vears to come to fruition. We cannot
say that there will be no expenditure on
Bokaro to-day. Whatever may be the
opinion about it, whether it is a useful
thing or not a useful thing, it is a fact
that has come into effect.

1 do not agree with my friends when
they say that the schemes of manufac-
ture of steel which have been undertaken
by this Government have been wrongly
undertaken.

AN HON. MEMBER : No.

SHRI MORARIJI DESAI: 1t is true
that we have got to give the highest
priority to agriculture which we are
giving. But in order to see that agricul-
ture also improves, industries also have
to go up and if industries do not go up,
there will not be any advancement in
agriculture too. If fertilisers have to be
made here, if electricity has to be ex-
panded far more quickly than we are
able to do to-day, then we have (o
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manufacture all these things here, If we
want to do that, the metals that are
required for their manufacture, have
got to be made here. And how much are
we making ? Compared to the advanc-
ed’ countries the production that we are
making is very small and we will have
to go on cxpanding it. But if we do
not make a base like this, later on, I
think, we will have to suffer far more
and repent at leisure afterwards. So it
is better to hear some of the criticisms
and abuses, but not to make such kinds
of blunders that they want us to make.
1t is, therefore, necessary that these
things should go on.

SHRI J. B. KRIPALANI (Guna) :
Does the Finance Minister know that
50% of the capacity of the already
existing plants is unused ?

SHRI MORARJI DESAI: My hon.
friend, an elder, is mistaken in his state-
ment of 50 per cent. It may be in some
sectors, in some plants, but not generally.
My hon. friend should know that there
are some areas where therc is full pro-
duction and even over-production, There
may not be large areas, but there are
areas. It is not true that 50 per cent
is vacant generally on the whole. That
is absolutely not true.

SHRI J. B. KRIPALANI ; I am talk-
ing only of steel.

SHRI MORARIJI DESAL: In steel
also it is only in the last two or three
years.

SHRI J. B. KRIPALANI : It is all
Government’s figures.

SHRI MORARIJI DESAI : It is not
quite truc, because recession certainly
had made this kind of a thing; recession
has come in because of several factors
which I have mentioned. (Interruption).
My hon. friend can say what he likes.
I am also entitled to give figures if my
hon. friend is entitled to give figures.

AN HON, MEMBER : You may ask
Shri Channa Reddy. He will give you
the figurcs.

SHRI MORARJI DESAI: His
Ministoy is going to come for discussion
when this can be pointed out to him,
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and you may also tell him that at that
time. Figures can be given at that time.
But does my hon. friend know that we
have got to import steel even today, be-
causc we are not making all the steel
that we require.

SHRI J. B. KRIPALANI: We are
also exporting.
SHRI MORARIJI DESAI: We are

exporting some and we are importing
also more. That also has to be seen.

SHRI PILOO MODY : There is
difference between steel and steel.

SHRI MORARIJI DESAI: I don't
know whether my hon. friend knows
that industry and how that industry is
to be worked. If he had known what
exports and imports mean, I am quite
sure that this sort of an argument will
not be made. There is always necessity
of exporting something and importing
something. That will remain even when
we become self-sufficient in many things
and we do not require any aid from out-
side. We will have to import things
from outside, but we will have to export
more through which we will pay them.
But it is necessary to remember that we
cannot be self-sufficient in cverything.
It is not wisc to do so. It is a philo-
sophy in which one can believe, but not
so in the modern world. There are
bound to be some areas in which you
have got to import something from out-
side.

SHRI PILOO MODY : We would like
to know this 'for information. As
Acharyaji has said, when three of our
public’ sector steel plants are operating
at only half capacity how can you
justify spending Rs. 109 crores in put-
ting up a steel mill in the same year?

SHRI MORARIJI DESAI : When this
is put in, the extra steel will be available
after four or five years. Till then we will
be far short of stcel; because this is a
developing econdmy where more and
more is being consumed. That is what
happens with cement. That is what
happens with steel. That is what happens
with aluminium. At any rate Acharyaji
can say one thing, but why has my hon.
friend Shri Piloo Mody to say like that
—only because he is sitting nearby ?
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SHRI PILOO MODY : You won't sit
next to me, what can I do?

SHRI MORARII DESAI: I know
what will be the result if I sit near you.

SHRI PILOO MODY : If you want
to sit next to me, first you have to start
drinking. Then we could sit together
and 1 would not take Acharya’s side.

SHRI MORARIJI DESAI : Where do
1 grudge your sitting near Acharya?
I hope you improve by his company.

SHRI RAM SEWAK YADAV: He
has already improved. You want much
more improvement.

SHRI MORARIJI DESAI :
beyond improvement now.

SHRI HEM BARUA : Shri Piloo
Mody has made a very good suggestion.

SHRI MORARII DESAI : Then, Sir,
in the matter of private sector, it is said
that we are giving them more facilities
and this is a budget which is taking
notice of only the private sector. There,
what have we done ? We have certainly
given them certain concessions, but
those concessions are very vital if the
cconomy is 1o be activated and if more
production is (o take place and recession
is to be fought successfully, and I think
it is being done. When people say that
it has no effect, I think that they are
very much mistaken. Already I think
that production is increasing in various
fields. Even the textile production is
going up.

SHRI S. K. TAPURIAH : Stocks are
.also rising.

He is

SHRI MORARIJI DESAI : Stocks are
not rising. This again is wrong talk.
Stocks are not what had accumulated
seven years ago; on the contrary they
are not also three months’ stocks. They
are the usual stocks which are there.

SHRI S, K. TAPURIAH : 2{ months’
'stocks are there.

SHRI MORARIJI DESAI : It may be
of some inefficient units’ and it is better
that those inefficient units go out; we
will put better units. That is what we
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will do. But it is not my unit that I
can scrap. It is for the owner to scrap
it.. How am I to scrap it?

SHRI S. M. BANERJEE :
ovcr.

Take it

SHRI NAMBIAR : 15 textile mills in
Coimbatore are threatened to be closed
down. :

SHRI MORARIJI DESAI:
would not close down.

They

SHRI NAMBIAR : Let him give an
assurance like that.

AN HON. MEMBER ; This is not an
assurance but only a suggestion.

SHRI MORARIJI DESAI : Then, it is
said that the Centre-State relations are
not proper or that we are not helping
the States as we should help them. We
have appointed now a Finance Commis-
sion, namely the Fifth Finance Commis-
sion, and I am quite sure that the
Finance Commission will give all facts
and figures and their suggestions which
I hope will lay this controversy at rest
for future. But cven today what have
we not done which we could have
done? And what have we not given
which we could give? Whatever have
bezn our assets here, we do not say that
these assets belong to the Centre and
not to cverybody. What is the Centre ?
Centre means the whole of India, and
all the States together mean the whole
of India. The Centre lives in the States;
the States will also be all right if the
Centre is all right; the Centre will be all
right if the States are all right. It is
this philosophy which we have always
believed in. We have not believed in any
other philosophy.

If it is said that we are bencfiting the
Congress States more and the non-Con-
gress States less. T should like to be
pointed out one figure in one matter
where we have made this discrimination
and we shall pay any penalty that they
want us to pay...

SHRI KANWAR LAL GUPTA
(Delhi Sadar) : What about Delhi?

SHRI MORARIJI DESAI: Yes, even
in regard to Delhi, let them point it out.
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I think Delhi also has been given more
than it deserves. Therefore, let him not
try to say that. Because it is the capital
here, if he thinks that they should get
more and they can put up more and
more agitations so that more and more
could be had, then I am afraid that is
not possible. . .

SHRI S. KUNDU (Balasore) : Delhi
is not a State, and also, Delhi does not
represent India.

SHRI MORARIJI DESAI : Therefore,
in the matter of Centre-State relations,
it is some of the States which may not
have behaved fairly with the Centre. But
I am prepared to take up any challenge
in which anybody can point out and
prove to any impartial authority that the
Centre has not been impartial in their
dealing with all the States, or that they
have not been as liberal as they could
be.

The deficit has been cited by some of
the States and especially by my hon.
friend the Chief Minister of Madras,
as hurting the States. How does it hurt
the States? If I do not have Rs. 290
crores I shall not be able to give them
Rs. 695 crores; Rs. 290 crores will go
from the grants to them then. How am
1 to give them if I do not have it? As
a matter of fact, much of this deficit
financing is also due to the fact that they
have drawn overdrafts in the past. Of
course, we must help them, and we are
ready to help them. Therefore, they are
there. But there is no question of any
overdrafts for anybody in the future.
That will shatter the economy more
than anything else.

The only argument advanced was in
regard to the grant of dearness allowance
to the States for their employees. But
the States are autonomous, and if they
are autonomous, their staff are also
autonomous and they keep them for
their own purposes and their own work,
and if they are not to pay for them, who
s to pay for them ? If they do mot pay
for them and we pay for them, then we
shall certainly bave a voice in that, and
that will not be a healthy state of nﬁgirs
for anybody. We cannot go om doing
thisgs like that.
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SHRI NAMBIAR : He is respoasible
for the price increase.

SHRI MORARIJI DESALI : They must
look after them. I am not the oaly per-
son responsible for it; my hon. friend
is even more responsible for it, because
the present conditions, as some hon.
Members have said, are not due to the
bungling of this Government. Let us
examine all the causes and find out what
they are due to. 1 do not say that this
Government has made no faults. Can
my hon. friend opposite say that the
Government in his State has made no
faults ?

SHRI NAMBIAR : No, not at all.

SHRI MORARIJI DESAI : A person
who claims perfection is the most stupid
person on earth, becausc it only means
that he does not want to be wiser. Who
can claim that he knows everything ?

I would even ask him : can he claim
that he has made no wrong expenditure
in his own house ? Sometimes it must
have been done. Does he not waste the
food that he eats ? If he did not waste
the food that he eats, why should he
have to use other places? I do not do
that :

SHRI PILOO MODY : The only mis-
take he made is the bottle of whisky
he bought.

SHRI MORARIJI DESAI : There, my
hon, friend is in company with Mr.
Piloo Mody. That is his only fault.

SHRI PILOO MODY : I have been
making mistakes all my life.

SHRI MORARIJI DESAI : I am glad
you accept it, but I hope you will re-
member it in future before telling me.

Let us come to the taxation that has
been levied.

M T MASITTGE ?

SHRI MORARIJI DESAI : No. What
is the philosophy behind this? That
ought to be understood. Is it merely to
levy more taxes that this is done? That
is not the idea with which these rates
are increased. The Posts and Telegraphs
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Departments have been incurring losses
for the last few years,

SHRI KANWAR LAL GUPTA : On
account of inefficiency.

SHRI MORARIJI DESAI : I am com-
ing to that too. How js that to be re-
medied ? There are two ways of doing
it. One is the way of cutting down ex-
penditure and so making both ends meet.
The other way is to see that the rates
are properly adjusted so that there is no
loss. We do not consider these under-
takings as those which should give us
profits. We want them only to pay for
themselves. Otherwise, even efficiency
will not be considered. I do not say
that it is working as efficiently as it
should. Whose fault is it? Who starts
those labour pecople who do not work,
who do not do many of these things?
Overtime is sought. Who is responsible
for that? I hope my hon. friends help
me in cutting down overtime, by cutting
down the large amount of medical ex-
penses which they have incurred. I am
quite sure when these things are men-
tioned, my hon. friends will go at my
throat and say; What are you doing?
Give them more.”  Therefore let us
take a lesson. If you help me in cutting
down expenditure, I will certainly re-
duce the rates, that I am prepared to do,
because we do not want to earn any
money out of this, we only want that
they should pay their own way. There-
fore, let us sit down and sec that the
whole thing becomes efficient, that expen-
ditures are cut down, and rates are also
cut down. The increase has been made
only just to cover the losses, not even
fully. There is still some loss which will
be met by telephones or some other
activities. The whole loss is not made
up by the rise in rates at all, both tele-
graph and postal rates. After all, the
rates elsewhere are higher in many
places, except in ome or two small
places. ’

SHRI NAMBIAR : You said let us sit
down. We accept, but meantime do not
incrcase the rates.

SHRI MORARJI DESAI : Certainly
after this. My hon. friends will be in a
better frame of mind if it is there.
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Otherwise, they will ask for increased
dearness allowance, Therefore, unless
that is done, I cannot accept the posi-
tion.

st WA TR A g AR
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SHRI MORARIJI DESAI : I have the
greatest respect for parliamentary com-
mittees, but parliamentary committees
cannot run the Government. Govern-
ment has to be run by the executive, and
parliamentary committees can certainly
help in that.

SHRI LOBO PRABHU : On a point
of clarification. The Tyagi Committee
report is incomplete. The proposals
made in it are conditional in economy,
that is clearly stated. You have accepted
the proposals for increase but you have
not considered or waited for their pro-
posals for economy.

SHRI MORARIJI DESAI: I know
what the attitude of my hon. friends will
be when the economy proposals come.

SHRI LOBO PRABHU : Not mine.

SHRI MORARIJI DESAI : After all,
1 have got to consider all my friends
opposite, not only one section. There-
fore, let us all sit down on some matters
which are national. After all, let us
consider even the postal rates. Is it going
against the poor only ? 75 per cent of
the people are illiterate today. When
figures speak to their disadvantage, my
lion. friends do not want figures.......
(Interruptions.)

AN HON. MEMBER : It is the re-
cord of the Congress,

SHRI MORARJI DESAI: It is not
the record of the Congress or non-Con-
gress. It is not Government which
teaches everybody. My hon. friends who
wax eloquent also have a share i it.
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[Shri Morarji Desai)

Have they gone to the agriculturists to
help them take advantage of the new
machinery ? After all Government can-
znot do all these things; it is the pcople
who have to do it. If the Government did
not do its part, you can find fault with
the Government. It is no use saying
that the Government should cducate
everybody and my hon. friends have no
responsibility at all in the matter, Adult
education is the responsibility of all of
us, not merely that of Government. My
hon. friends should co-operate in this
matter. Whosoever may be at fault, it
is true that 75 per cent of our peoplc
are illiterate and only 25 per cent have
become literate. It is only the poor who
are illiterate; those who are well to do
are not illiterate. Therefore, out of this
75 per cent, how many would write
letters.

SHRI S. K. TAPURIAH: My ser-
vant writes four post cards a month.

SHRI MORARIJI DESAI: Becausc
he is his servant. His servant does not
live in the village. My hon. friend’s ser-
vant has got all the habits of his master.
He must be taking post cards from him;
it is very natural. Why should he not
do it; he should enable him to do that.
My hon. friend is very keen on post-
cards because it is the business people
who use these post cards for advertisc-
ments and for other purposes. The
number of postcards used by poor
people is very small. 1 have received
representations from the business pcople
saying that their costs will go up......
(Interruptions.)

SHRI KAMALNAYAN BAJAT:

That is allowed in income-tax under
expenses; we are not worried about it.

SHRI MORARIJI DESALI : I shall say
that you got worried. If your arms are
long, my arms are longer. Do not for-
get. Still things are coming to me and
‘we shall see to it properly; we shall see
that you do not escape these things.
Therefore, this will be done.

ff TrdeT TreT s AT aE g
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I am certainly a back number in this
matter: I do not compete with my hon.
friends.
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SHRI MORARIJI DESAI : The risc
in postal rates is not, therefore, harsh or
hard and it has been done for rcasons
of efficiency and not merely for increas-
ing revenue. Otherwise it will not be
possible to expand the postal services to
all people. We have got to extend the
postal services and give the telegraph
services also to all people. My hon.
friends who can afford to pay should
pay for the other people. That is how
we are going to extend the services.

16 HRs,

It is argued that 1 have levied duty
on chocolates and peppermints which
are meant for the children. Whose
children ? Childhen of the rich, not of
the poor. They have not to pay; it is
the father who pays. And I am quite
sure that the children will not be denied
thesc things. Do poor children ‘eat
peppermints and chocolates and other
things ? Then, it is not that the confec-
tionery items produced by small shop-
keepers are being charged. It is only
those items which are made in factories
which are going to be charged and not
items manufactured in small shops.
Thercfore, all this talk about these
taxes being heavy, and then again to say
that we must have a massive mobilisa-
tion of resources—I do not know from
whom—are two things. Two things
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are said : black money is one'and the
rich people being taxed is another thing.
We are taking from the rich people
as much as we can today.
1 do not think if you increase it you
will get more and more return; you will
get less and less return if you go on
increasing it because things will go down
and will not improve. It is no use
trying to say that all the industries which
are in private hands are no good for the
country. They do also a lot of good
to the country. They may do it with
a profit motive, but they do give em-
ployment to the people. They arc also
a measure by which the industrial ac-
tivities are judged. We can take money
from them, and we are taking money
from them. A man who earns Rs. 20
lakhs pays very nearly Rs, 17 lakhs to
Government today; and wealth tax goes
extra; gift tax goes extra. All this is
paid. If I have levied a tax on re-
frigerators, who is going to pay for
them ? It is these people who will pay
for them. Therefore, this time the taxes
that are levied are not going only on thc
poor people. It is very little on the
poor people. Some postal rates will go
up; certainly 1 cannot deny that. But
that is not done for that purpose. These
things have had to be rationalised and
therefore it has been done.

The task of the Finance Minister is
never easy and it is never going to be
easy at any time and under any circum-
stances; and the budget is going (0 be
found fault with by somebody or the
other. ... (Interruption)

SHRI HUKAM CHAND KACH-
WAI (Ujjain) : Beedi, tambako.

SHRI MORARIJI DESAL: On the
question of beedi I do not know why my
hon. ‘friend is so fond of beedies. I do
not know whether he is very fond of it
himself or not, or whether his voters
are fond of it. But he seems to be very
exercised over beedies. It is not that
beedies are going to be far more expen-
sive than cigarettes or cigars. Ciga-
rettes and cigar already bear a very
heavy taxation which beedies do not to
that extent. It is therefore a tax which
the beedi-consumers wil pay; one paise
more for every hundred beedies. That
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is all the tax that is levied now. Those
people who are paying heavier tax will
pay in addition. Therefore, it is not as
if one is completely twitting Shri Pillo
Mody, Shri Kachwai and myself all in
the same manner. It is not a correct
thing.

SHRI PILOO MODY : I object to
my name being mentioned.

SHRI MORARIJI DESAI: My good
friend does not give me his own instance.
Otherwise it is still better. But that
was not done. He only referred to me.
I think he would have been a more
proper representative than myself,

I hope, therefore, that the budget pro-
posals will be viewed in this light, There
will be further discussion on this, and
there will be further opportunities for
me to deal with some of the other points
that have come to us. I do not want
to take more time of the House today
and it is not possible for me to deal with
all the criticisms. But let me assure my
hon. friends that just as I have been pro-
fited by the criticisms last year, I will be
profited also by the criticism next year
if I am here.

Thank you,

SHRI NAMBIAR : What about the
concession about the postal rates ?

MR. DEPUTY-SPEAKER : No ques-
tions pleasc. We have to take up pri-
vate Members’ business,

SHRI NAMBIAR : He must promise
some concessions. (Interruption)

*DEMANDS FOR GRANTS ON
ACCOUNT, 1968-69

MR. DEPUTY-SPEAKER: No
questions, If I permit you one question,
there would be several others rising, I
will now put the motion to the vote:
The question is :

“That the respective sums not ex-
ceeding the amounts shown in the
third column of the order paper, be
granted to the President, on account,
for or towards defraying the charges

*Moved with the recommendation of

the President.



